TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

.5 -3.Te.-31.-30072025-265071
CG-DL-E-30072025-265071

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

|, 3428 TE RReetY, HITETL, TS 29, 2025/4T97 7, 1947
No. 3428] NEW DELHI, TUESDAY, JULY 29, 2025/SHRAVANA 7, 1947
qEF TREEH i ST A

e faeett, 29 TS, 2025

FT.3M. 3511(3T).—Fra 1T ALHT 7, T TN AfAa=a, 1956 (1956 FT 48) (58 zad zae
THTA Sh ATAHAT Fgl TAT g) I g7 3F il ITLRT (1) F FT FHT AT T2 9T GLHT F q5F
TREed ST TS HATT T ATSEEAT "@eAr .. 3483(E) AT 14/08/2024, 508(E) T
28/01/2025, ST ATXA o TSTIS, FETATI, AT I, @€ 3, ITGE (i) H TRTierq v T2 ofT, T 3L T<9T
TS F AP TSHENE0-135T F FHIZ-TAFaTYL @UE & HAT0 80.220 7 108.500 TF (Tohsl-1) ST
FTEATH T 4-A § ATSHI AT, LA, THLA ST TATA o o7 37 ATG=AT F IUTAF AL |
farfafEe sy =7 o519 5 o oo strer it = iy off

3Y I ATEIEEAT FT AL I AT AT 77 3F AT ITTT (3) F arefie ardrg 4 R, 2024
T SATST 3T ZTESHT AT ST Y 26 Fea<t, 2025 T AT T aTSH A1 Sf=AT a1 § THhTiera fBram
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STt TAH ITTAFHTLT T GT 3T F dgd IFL AIT IH g2 8, e 9¢ fF=mw & i g i
I9HT 3T w9 ¥ Haer B @,

T FerH ITTARTE 7 3 SATATHaw T 97T 39 i STLTT (1) F ATEL H, Feg 1T TERTE FI AIAT
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THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
FT ITETRT (1) BT T& ARAT FT TART FId g0, T HHT Fdl & 6 I aqg=1 § AfAfEe gfa #1
A Th ST o o0 7S T ST =R ;
ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

AT
ST T ST § AHRT TSART €0-135T & FAMIL-THhaqL @€ & fHH10 80.220 & fHHT0 108.500 T
(FHST-1) SHYR STSUTH FT 4-A § AT 60T [Fuior & forg st 6 S areft g =t o

TS T ATH: ST T IEEEIEICHS LTS
wF | FgagurEEr || w1 TR S T T || S # Seree || sl Raag steat wram
HEaT (BT H)

Lt 2 | 3 | 4 | 5 | 6 |

|El'l§l?=5?=h‘rF|TFr: qX |

e 7 AT TR |

1 16 REL i 0.0272||SrrmeTe 7= Az

2 17 EEL FiO 0.0373|[srfamg T Feafter®, Mg
T AHTGHL, TTgea X
Featerne, AT o TeAierET,
AT Tt AEH 9T

3 21 EEL T 0.0347|[e9TT T T&dTe, SRTarer T
HEATE, TET T G&d12, THIS
‘1_9[ Hedl|, dediy HFT Hed

4 |22 [T | [ 0.0092|[37% 91 FTFT |

5 |03 [t | [ 0.1449|[FrFTet T TrwverET |

6 37 [ | 0.012|[5w% wier 7T |

7 58 qCHT THATIT 0.0046|[3TT Ta9T TTHT

8 159 [T |t [ 0.0129|[39% 91 FFT |

9 60 EEil FT 0.4403|[FNT== THTE T THAAA, To%
THTE I AT

10 61 IGEl F 0.1386|[HATST FHTT T TLEAT,
NEERIRIGIRIECIRE
(I\YiHallraH F‘II(@I"IM,
AT T TSAHHE, HA T
FHTL T MTEAT

11 68 EEil FT 0.3032|[TTsHT T THATY, s
T T

|12 ”69 ||ﬁ?ﬁ ||?f® || 0.154”11%5% FHTT T AT |

13 70 EEil F 0.1141|[TTSTI=T Tt TAETH

14 70/540 GEEARA] EELIN 0.012|[3TT T=9T ALFHT




[T &% 3(ii)]

HILT T TSIA . AHTYTL

T T AT FLHAGT

15 |1087 |[Fsft | [ 0.008|[Rrrmez 7= fir

16 1088 EEil FT 0.0253|[Fa v I &S]

17 1089 At Fr 0.0324([T\Tava = favsy

18 1090 IGEL T 0.3821|[Fer HET T FATS!, Tesl
[EEARERCKIE

19 1095 At Fr 0.0345|[THHEd T g9, THETHH T
THITST

20 1096 qCHRT ERAS 0.0095([3T T TLHT

21 1097 st A 0.0206|[eret Tet Troraer, Troher T
TTSTad, HIXT Tt STiaerer, 37T
T AT HTAT HIT, SA9qH
O TTHEATE, T, Frsrer
TARTOT TTSTad, &, geft
ETOT STfEerer

22 1098 IGELl F 0.0162|[Fe T T I7%

23 |1099 |[Fsft | [ 0.163|[FTr=fraw T amy

24 1100 EEil Fo 0.0009||&7sT, T, §517, FHAT 0T
FHLTS

25 |l1101 [ |t | 0.0077|[zr ot A7

26 1105 st ElEl 0.1368|[&9r TSt T X2, FLHLS TH
I, TG T gH,
TTHEAT T THS, T5ad X
THEATA, A9H T
THEATA, ATl <4t Tl 9],
ST YT [ HATLAT, SH
EEIRREEEICCIRMER D]
STRTET T AT, 3T9MTH
FHTL T HATAATT, (AT THTE
T T TR, SETET THIE
AT seTer, ST ATt qaT T
ofT wrrer, TR o TrweT,
AT T AT, TSt T
9TF, FEHTT T oraes,
SETAT I ™idw=

27 1109 qCHRT Y 0.0461|[3TT Ta9T THTT

28 1121 qCHRT ATAT 0.0029|[3T< T&9T TTHTT

29 |l1129 st | [ 0.0229| [T 3t et s

30 1130 EEil FT 0.3972||Fs HIET T TATET, Forst
IEEI R ERCEIED

31 [[1131 [ | [ 0.0406|[37 391 TFT

32 1132 RSAREl EIESI 0.0025|[3T¥ T=9T TLHT




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

33

1136

st

0.031

THHAT I THHET

134

11139

IFrsfr

0.0167

i(l\ﬂd'&lg{ RERISELRS

35

1140

[l

0.0239

STRT IZTEL T HISa

36

1141

st

0.0606

T T |7

37

1142

GEl

EIEIEIELE:

0.2521

STET9TT T Fvgadil, ATAsit T
FeEal, FATATT [ FAegaal,
it FAEdy |t Fega

138

11150

0.0043

|
[STT J=T FLFH

39

1175

0.0086

ITL T9T LHTT

40

403

0.0143

ITT T2 TLHTT

41

404

0.0239

AR T AT, STFera T O
AT, THeT T A1

42

405

0.1882

At TFT TET Tw T €90
g, AR FHR 9 &0
TeRAT, THIE FAT T &0
TeEAT, THIE FATL T #90
TeaAT

143

l406

0.0098

|
[STTE T FTHL

44

415

0.0159

TTHGATE T ST, =9 AT
REESUEICACERE T IR E]
AT, TTEr9ATH T a3,
W?W Qméﬁ?rgsr
d¥g, THSIT I I, H1G
FHTL T ATATA, HIS FATL
T ATATA, TR0 T
AT, AT FHTL T
CITATS, SATHSIIT T d7H,
TTHST I IH, TATH [
A, lgddTel 9 dd, 3SuT
AT Tt o Ty, e
TH ATad T o 7,
QeAeT FHTT AT [ o0

T, 9T ATad [ ¥o
AT, I Tl ST

45

416

0.0002

THATE T ST, T AT
T ST, fasr FA T
AT, TTE9ATH T a7,

ATgadTd T dq, LITHSIT ¥
A, TSI I a0y, 9917

FHTL [ ATLATA, T FATL

T ATATA, TRHT01 T

CPTLAT, AT AT I

AT




[T &% 3(ii)]

HILT T TSIA . AHTYTL

5

46

417

0.0036

QATHSI [ dH, TTHSIT T
T, TEATH [ I,
ATEaATA T d<, IUT <&l It
w0 T, Hfere FAR IET
T FFo T, 9T FHTL

JTEd A T o T, 997 T34
T T o T, AT T T
T

47

418

GEIRREGI

0.0095

ITT T2 TLHTT

48

419

0.0287

THEATE T SATA, T AT
RERSUEICAEERE T IR E ]
AT, TALATH T 77,
ATEaATd T A3, LTS o
AT, TASHA [ A, o
FHTL T AT, IS FATL
T AT, TeaHTOr T
AT, TATT FHIL T
AT, SATASHT T dH,
TTASHT T a3, AT T
AT, ATgadTd T a7, IUT
AT T T o FT, fefeerer
TH AT2d T o T,
rereT FHIT ATET T T o
T, A AT2T [T &0

T, I Ta T =

l49

ll420

0.0026“5\1 T qI9T ALHTT

150

1424

0.0041|(E3 3t weft wreet

151

579

0.0344| (37 391 T

52

580

0.0043

SUT T AT T o T, TIT
T Faad, ffaerer $H%
JTEd T T o T, AL
FHTT JT3d [ T o T,
9T AT T o T

53

581

0.0052

ST 34T TAT T o TR,
[RIREREIRIEC R EC T
T, LT THIE ATEd T
T o TATLA, TALT 1T T ¥ 0
T, TERS [ <a-vad

54

582

0.017

ST AT T THVETE, S
T ZLAT, ATEETH T
AT, TS T {11,

Teq T T qTATA, TTReT T
A AT, 2T AT Tol T

55

584

0.0052

TSI T A AT, qea 1o T




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

AT, TR T A AT,
ST TAT AT FTeATer

56

585

0.0196

TSI T HAAT, qea 1o T
A AT, TS T A AT,
&AL TAT AT AT

57

586

0.03

ST T g

58

587

0.0303

SITH O ST, ST T
ST

59

588

ET T Bl

0.0058

ST T g4, AT T
AT, TSTEH T AT,
e T A AT, 0T T
A AT, 2T & Tl T

LEIEIE]

60

589

1
E

0.0005

Wgﬂ’\ﬂ‘lﬂlﬂ, S IN
REEUEIEREERE I
AT, TN T a4,
ATgaAT T A3, SATHSH o
WFWI(@IQ’I, %;L(\TI PHIX
T ATATA, TR0 T
AT, TATT FHIL T

CITATH, SITH T gL,

TTLITH I gLrATe, TS T

AT, Fears O 11,
TThST T AT, g7 adt
AT T

61

590

0.0072

ST O gL, AT a4l
TAT TRATATE, ATLTH T
AT, Tl T AT,
TSI T A AT, Fea s T
A AT

62

591

0.0555

qaTo=e= T #ff fFame, T
vz T AT A, afF e 3o
ot Fem, g e O
ot A, sttt o =t
IBELE]

63

667

0.0059

THeHE T q@vg, faHar 3@t
TET TG0, ATTER 77 1@,
= T Tavg

64

701

0.0003

FHTL TelT HATATA, ATART TX
HATAT, FATAST T HATATA,

TS T HATATA, Teid T

TATATA

65

702

0.0193

THEAT T ga, AT SaT Tal T




[T &% 3(ii)]

HILT T TSIA . AHTYTL

ERE

s 703 [Fft | | 0.0383|[ze T Tt

67 704 LA THRAT 0.0078|[STT T ALFHT

68 705 At Fr 0.0453||FeT=dT Tt ATeATeT

69 706 TR TTET 0.0008|[3TT T ALFHTT

70 |7o07 [T s e | 0.0093|[37 TXer FTFT

71 708 EEil FT 0.2963||#Tefie FHT T TSI, TET
THR T oSt feefiT FA
T TSI, ST T T
MEEIGEEEDE I el
TS, ATtadt 24T Tt
REEIGH

72 709 IEEx |fer [ 0.1635| /Y7 T T ZATeET

73 710 EEi F 0.0446||feraTeTed T T ==

74 |712 s i [ 0.0121|[37% o1 TTF

75  |[714 fasfy F 0.0162|[FHrer FT 7= TrwRa, @i
T T T fed

76 |715 [t | [ 0.0231|[srsrr w1 T STt

77 |716 [t | [ 0.0243||srm=T 3ft Teft TR

78 |717 |[Fsfr |fer [ 0.0433|[werT et et v

79 |718 forsft Fer 0.2014|fe¥z T BwTs

8o 719 st | [ 0.0263|[FHTta T ST T

81 723 st ElEl 0.0059|[9Ter=r=s = fasreamvs, gias
RERENCAL LA L T
Tl g

82 |75 [ | et [ 0.0088|[37 o1 AT

83 767 EEi F 0.0436|[SFTe fohRer™ T Toivx 8T

84 ||768 |t | [ 0.1129|[F el T 7T T

85 769 IGEl F 0.1198|[HRTHTAT T @A

86 770 EEl F 0.0697||TTF =T THTE [ AGTATH

87  |[771 IREL i 0.0217||=r&T &E 941 T2 0 g

B8 |772 |[Fsft | [ 0.0949|[7Trer T T TEATT

89 773 GELl ElEl 0.1402|[9Ter=rz T fasreamvs, gias
T frgreaTvg, aFeddr <4t
Tl g

90 774 LA TTEdT 0.009|[3TT T ALFHTT

UIERIKIE A DA

o1 |1 [T |7 e | 0.0035|[37 o1 T

92 10 EEil F 0.0273|[@dTs: T T2, TaT3: T 984,




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

TS O faeras, T warer

TERTOT {ETRE, SHSd STesT
SRTEIETEL TARTIT ATATEA,
AL T &0, | rer I8 T
TeadATe, AT TATE T 204,
LT FHHTE T FHAT TS T
AT TTeT & TAT TH0 FHAT
THTE, STIAE T THHT,
AT =g T AT, ATt
I Tt 9E, SHATE T
AT 9, gEws T e,
Aae o e, B

193

111

0.008|[37% o1 T

194

12

B

0.117| [irsr T v

95

13

ERIEIEIEY

0.0213

71g T3 T A, T 17
T 1, AT T TTHSH,
A [ TS, SHT T

TS, Taeer T TTHSTH,

ITT T9T LHTT

96

14

0.0061

I T TLHTT

97

15

0.0603

AT T qve g O, TAHLT I

g 1, AT [ THSH,
AT I THSAH, SHAT T
TS, e o T

98

16

0.224

LFOIT I THATH, T H T
AT, AT AT TAT ATAdT
THTE T 9T, FHAT
Wﬂl(ﬂdl A, °h?’l|°|dh|

TAT TAT AaTATe T AT

FHT, TTh9T FHTL TAOT
TETAT, AT I T o
THAEH, TR T T o
TG, T19T FHA T o
THAEH, A= [AuTE T Fo
THAGH, ATAHE T

qrersd, A FA T
AT, IR, T ST

99

0.0572

TATS:; T 92, TaT3 T 984,

HTS T faera, Twge, o

STERTST TARTOT JETRT, STTSd
TR, ST T




[T &% 3(ii)]

HILT T TSIA . AHTYTL

HTATELA, THELA = &9,
ST FvE T qewdATd, T
STETE T T, L0 AR T
FHAT THTIE F =TAAT 8T 34T
T TH0 FHAT THTE, TTAS
T T, ATH® 98 X
e, St o ot e,
SHITE I THfF o, ghae
I Arad1d, ATAaAe I
IERIKIEMESRETIER
FrfterTer, T O afom,

TR T FferT

100 [Pt g | 0.0101|[FfteT ot ot

T 6T 7T TSTFRR

101|175 EEi F 0.0002| |77, st Jsia T STHia
S STATETY

102|176 [Fft | | 0.0007]|RRrT Zft 7% AT

103 |l177 [t | wmet [ 0.0018|[31 o1 7T

104 ||178 EEi F 0.0319||FF FAR T IE

105 [179 [t | [ 0.0668|[TTTeT T T

106  |[180 EEil For 0.1275|[FTT FHTT T TTEHATS, ST
STRTST T TTEEATS, FATadAT a
AT AT AT

107 (181 GEl T 0.0256|[H=ITT FHTT T 9, HAMH
g‘l’itﬁaﬁ, TATAAT 3T T T

108 182 BELI Edk 0.0193|[F<S T #&<

109 |[183 st | [ 0.0155|[FF=r= T wers

110 |185 [ | [ 0.0139|[zr ot AT

111 |[223 qCHRT %6 AT 0.0093|[3T T&9T TLHTT

112 |[227 EEl F 0.0787|[FHe T AT A7

113|228 |[Fsft | [ 0.1399| [t 7 T A=

114|229 EEil FT 0.0035|[TTSTHT= T T

115 ||230 EEl F 0.0032|[TTSTHT T Fv]

116 ||231 EEl F 0.002|[TT# AT T 0, TEATT TF
3]7(((

117 ||232 EEl F 0.0052|[TT ST&M T T qvad

118 |[233 qCHRT ATAT 0.0074|[3T< Ta9T TTHT

119 ||234 EEil F 0.059|[Zer AT I 3w, TTH 1T [
aq

120 ||235 At i 0.113||eaT/ 37 T TI<, TATT T




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

T, AHLATT [T 7%,
TECATS T ToT5

121

238

0.0108

ITT T2 TLHTT

122

240

0.0546

THIT FHTL, IHI FATL, T
srfererer | fawrer FH g9
FHTY [ATOT ISTET & |aT
AT T T & G T AAH
STt T TR0 ST

123

241

0.076

TRTET ST qeA T 9Telex T,
FOT Frg AT T lvg FATY,
STHSTT T Teivx FHTY, 6979
T AR T, AT T A=
FATY, 9T T Setes AT,
AT FHTT T BISEIL, TSI
FHTY T BISETY, L7 FAR

T RISTRTE, TH FHATL T
TEISTETE, IHY FATE T RISET,
faTer FAR [T HISER

124

242

0.069

FHLATT I A%, 9IT9 <9 [
T, IS AT [ qAL, THC
AT A AL, THA FATL,SHY
THTL, TToTeT SAaerer  faeer
THTL g7 FHTT 0
TEISTEIY F ST a4l Ie( &
YA F AT T T EAar
AT, A8 AT [ A

125

247

0.0204

TS FHTT T Tas HIAT, TeheT
FHTY T TS[as ATAT, FICHT
T Ao, T T Aoy, T3
T HoqY, Hers T Ho<lT,
Tt T s, THA

FHT, T FHTL, TTSTeT , STTerer
Taer TH , Forer FHE T
HISTETE o AT 29t Idt 7
LT F ATATE T T Gar
EEll

126

248

0.1165

THET FHTL, IHIT FHTL, LT
TTegerer | f&erer TH  gorer
FHTY [T0T ISTaT & |3ar
AT T T T G T AAH
ST T ST 3o, AT
REREE

127

249

0.0826

el T qes

128

251

ElES

0.1221

FTTTRT [ oeT, Fve] T
oo T, AT 1T & T Twl T




[T &% 3(ii)]

HILT T TSIA . AHTYTL

11

TTSI9T AT, Haeg T FoeL

129

252

0.1425

TS FHTT TS ATAT, TheT
FHTY T HTAT, FHTerHT T
T, A T A, AR T
Ho<qZ, Agrs T oL, Teaale
T A=, THIA FAT,SHA
FHTE, TToTeT  Tferer faeer
THTL o197 FHTT 0T
TEISTETE & HIAT Qe T Tl &
LT T ATATE T T Far
EEil

130

253

EIRIEIEIEL

0.2076

TTST FHTL, TR THTL T
TTHETLY, FICTRT, a7, 475,

TG, TALATH, SH TH, T
STERTET, AT, TvsT T, ATt
FALT TAT Tl THAET,
TSI, TTSTad, Jed AT ¥
et et wefiar T gt
TS TEIET, THATT ¥

CHD LA, ST TN FALFHTT

131

254

0.0083

|
[STTE T FTHT

132

303

0.0003

AT T 417E, Trad T
e, B aTEd, AT I1ed,
EERRIEER:ERRICCR e

T 7 ofideas qeil &0

T

133

304

0.003

|
[STL T2 HLHL

134

305

A AT

0.012

I T TLHTT

135

1306

0.012

|
ST T HTHT

136

307

0.1471

Tt QAT Tt SAATH F gl
T AALATH, SAFTTHRTL T
THAEE, STATHET T
THAEY, oo g T TH=wT,
eI A AR, BT <Al
T TTHAEY

137

308

0.0763

B = ey

138

311

0.3512

QITSATS O qraerst, qgefter

FTH T Ifaers, o 3o

RERESEETILY

139

312

0.1008

THEE T TS, T T HeE,
T T3 [ 7Y%, OATHET T




12

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

T, ISATT T T, AT AT
T T, HL 97 [ 9%,
e T FHT T o5, A9qTH
FHT I oIs], TATAAT qAT Tl
IS, TTSTvg TS T3 TLATY,

RIEMEIRERESIRICEIRIP
TIHSHT T ATALL, SATHSTT

T ATAL

140

313

0.085

THAEA [ TTHEAT, THAT 4T
T T o TTHGATY, AFTHRTL T
TF o TTAGAT, STATHTI T F o
TTHATY, TR T o
TTHIATE, A7 THT T &0
TTHEATE, THTHTI T T o
THEATE, THIT T o,
TSI I THEAT, T5ad ¥
T, Fed AT T e,
T T TS FRIEY, At
FITAT &1 T TS qR157

141

314

0.1512

THAET T TTHAAT, FHAT 341
THAT T o THGATL, AHTHTA T
T o TTHGATY, STATHT T T o
TTHATY, TS T o

TTAEATY, 98 T T o
THGATE, THIHTA T T 0

THGATE, AT T o,
TSI T TTHEAT, Teiad T
I, Fed AT T e,
T T TS TRTEe, At
GRIGIECI R E AT CFALY

1142

316

0.0025

|
[STL T2 HLHL |

143

323

0.0344

TG [ THEAT, THAT T4T
THT T o TTAGATY, AHTHRTL T
T o TTHGATL, STTTHTA A F o
TTHEATE, IR T o
THEATL, 98 THT T To
TTHEATE, THTHTI T o

THGATE, T 3 TTHaAT,
NEEEREREEEIBIEECC
AT, Hed AT T T,
AT T TS FRIEY, At
HIAT F&T T TS T2

1144

324

0.0211

[T T A |

145

325

0.0197

ey frar = T T ATy

146

326

EIEIE]

0.0038

iy fraT == Tt AT




[T &% 3(ii)]

HILT T TSIA . AHTYTL

13

147 ||330 At i 0.0703|[q¥er IF T9rawd T THLATT [
TEET, LA T FALT, TR
T IHGATT

e T ATH: HATTYL

148  ||445 IREL Bkl 0.0293| |, fas= 7= qafi=,
orreaTe, qefier o I
EIGEE

149 |446 At Fr 0.1157|[qHT+T, FLTT T FaT,
RRESREEELIRRCER IR
AT, et et <= gt
qastid, AT A, A
FHTL T TS(ETH, QTHAT,
qefter o o afa<rsT, fFwm,
oS O it FA

150  |[447 IGEl Fr 0.04{|THTT, FLRTST T FaT,
TEHAT [ ST, Fasid T
AT, SATAAT AT <& T Tt
qastid, A A, T
FHTL T TS(ETH, QTHAT,
Tt FA T afaar, &,
oS O qefter FA

151 |la48 st B [ 0.0235|[Fsfra T 7T

152  ||449 EEL T 0.026 (el Tt aat Jastia

153 |la50 s s 0.008|[3w% wer 7T

154 |la51 et R | 0.012|[37% o1 T

155 |l452 |[Fsfr |fer [ 0.0648| [T 7 s

156  ||453 EEi F 0.0782|[A=TAT I f=ras

157 |la69 s s 0.0196|[zr ot AT

158  ||471 EEil For 0.094|[Zz==, FHerer, famerer, aoaea
REEPIEEC

159 |la72 |[Frerrt [ = || 0.03|[31 ST FTFT

160 (473 IGEll F 0.023|[FaT Tt &

161|474 EEl F 0.0352|[Fv &1 T gva¥

162 (480 IBELl F 0.0158|[Z9T <&t T TSTHT

163|481 |[Fsft | [ 0.1454|zfrTs T 77

164  ||482 IGEl F 0.1685|[HZdTE ATAH T AT AgH

165 ||483 EEl T 0.1196||STET<T SR TAT FII= M,
HIZHAE AHET, HIZGHE 39T,
TErE g9+ T Tqaai,
HEwE e, Hgv e 19,
HIErae o 9 T TSR,
ST STH Tl AATI A




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

166

484

st

ikl

0.1325

AATIET T T

167

l486

|[Fsft

i |

0.173

(RrermTRrT T e

168

489

[l

ikl

0.5798

SERKINEREERILEE

169

694

S

ElRIGIENIEED
CINVIGEIES
ECIKS
3090/%

T T/=FHTT

0.1435

LT FHTL, TS HHE T
FRRITuT 3% qeg, 5T FAR,
ST T T Fex AT, A
AT T AT TR A, T, ST
THTL, 0T T JoreT THTY,
AT F&T To T JoreT THT,
AT, THTIHT, Telex TH1E,
NEE-EIPREKICCE
FATAAT a1 oA [ ATATRIGY,
ATAAE 3 (Hae, I 3%
A T A2, FeATadl Tt
FAAR, HATATA, HIAT, FAA
T GHH, ATASH, oA TG,

170

695

0.0585

171

696

0.0905

172

697

0.0895

T T8 T FTA=

173

698

0.0878

ATHTST, TarerTer O qrer=g, {i4r
AT T T LA, THIHE, TTo79T
FHTL T SHTAFL

174

699

E 1 -

0.042

g qHE I AgHE @1 T
e |1, FFETAT a1, T T

q5qA qHS

1175

700

et |

0.017]

|
[STL T2 HLHL

176

701

El

0.108

a5 FAT, oo o, 6951

FHT T qarH, ower a4t
T AT

177

702

0.013|

|
ST T HTHL

178

703

0.2552

RIS sTgAe, HIgH g ae 9 I
HESTE

1179

704

0.03|

[Firems = e

180

721

0.0169

ITT T2 ILFHTT

181

722

0.2498

ghIST, AT I 3Teg Tgq,
SATHETS, TTHATY T AL

182

723

0.083

ghIST, AT T 3165 Tgq,
QATHATY, AT T He g




[T &% 3(ii)]

HILT =T TSI AT

15

183

768

SEEEEIR]

0.1139

ITL T2 TLHTT

184

769

0.109

HEATH AZHT It AT AZHT,
TSt sTgwe, AigT e wIed T
TSIerg e, STelrs FHY, qIst
T eI, S, HS O
FEAE, TE, L) bl TF
SISTT, |TAT Tl sioreT, gefia

HAgH , MTd< AgHS, TILST GT,
T ASTST TgHR

185

770

0.0195

HIZHE ATTHE, HIGHR a1,
HIEHE HIThe T AATRATE,
ERAEIEIREIE B IS FAC |
Frere, fohsTT FTe AT ArgFie
TYLMTE, SIH AT T AIgHE

ESUES

186

771

0.0057

3T, TATHeATE, BHIGeATE
T AT T, HALA AEAT,
S ATHE, AR AZHE [T
SHHd 3]T’ﬁ', {gH AT,

TATIoATE, AHISedTg T

187

772

0.0027

GIodTg, TATHeATE, EHIGeATE
T g (I, A AgHg,
S AZHa, HOEL JgHT T

ZHHT AT, TEHATE,

TATSTATE, AHISeATEg T

e v AT e

188

10

0.032|[37% o1 FF

189

101

0.121

TEFIE AR T SFATST @,
TH AgHE T TS @, A
AEHE T THATS @I, TLaS
FEHS A TS @l

190

102

0.0443

a9 ¥g T a9ant

191

103

0.0497

FAT AT Tt AT, for
FATE T 19, At
FRHAT adl Tl T X AT
e, fiadr et sfareaa
TAT THATT THTT
sfrareda, sErafa ot qee AT

192

105

0.0289

TS FEHE TA AT SAH oA @1

193

106

GEIRREGI

0.0189

ITL T2 ALHTT

194

107

0.0012

ITL T2 ALHTT




16

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

195

108

TTHRTT

TFIT qTT

0.004

ITL T2 TLHTT

196

109

BRIl

ikl

0.0135

HEHE ATSITE T SFATS @,
TEH qgHE T TS @, AR
AEHE T THATS @I, L
SrgHe T TFars @f, o 3o
O TehT, T 9T T T
fererger, s T R,
FEediA &l = e, e
wEHT T RS, wrE dene
T

197

11

0.0003

REEIRERIECIR)

198

1110

0.012

|
[STTE T FTHIL

199

111

0.015

TTH T T ST, T S
T S, TH G T S,
T T T FAFIA, T T
T S, I TG ALFHT

200

112

0.012

FAT I e T, o e
T g

201

12

E

0.032

TTST9T FHI T TTHARY, THIE
AT T THA<Y

202

127

0.01

T AT T ST, T ST
T ST, T I T ST,
TH T [ S, T q9F

T SR

203

128

0.0018

STHTH T THIA IgHg, AR
T ST AEHE, THIATE T
THI sremT

204

128/413

El

0.0738

gS(IST I 3163 TgHT, arhid
T g TeHTT

205

129

0.1109

oY AZHE [ TG AT,
srzrﬁg' T ATe=ea, G o7
o\

T ATAAE, AL(awE FAT T
ATA=wE, THex TaTT X
ATA==, e FHIT A

o o
ATATwE, FATAAT 24T Ter)

S

206

13

0.053

Torer ofe T eTTAT

207

14

ElES

0.0795

FHT=ATE T AT,
SrTseeTg = e, Aty
Tl gRISodTg, HIgHHR TTSM]
T ghis[edTg, SIS TgAE T
AT, S[EY 3% 7Sl T

TS, eretge fer gt TS,
El lﬁaﬁ SlgHa Eﬁr\frl"ll‘\ 3T,




[T &% 3(ii)]

HILT =T TSI AT

17

T EHE T AT IoedT,
T T3 AT IedAT, ZHU
T THT SATT ITAT, AGT FAX
T T2 sreHE, e e
AT YT ATHE, AW AT
T FH0 TTIME AZHE, THAE
AEHE T TATIAT, TATA
AEHE T TATSAT, TS
HEAT I TA AT, AR T

AEATE, oTfgedT arer ¥

208

16

0.4835

209

19

0.1005

STE AEAE T AT L, [T
HEHE IH TS T AT,
STETgA e T ATstie

210

20

0.095

FHIT IaT T 9redie, o
AT T QTeA 1Y, TR T it

ghIS[eTg, HIgFE TrSil T
FISATE, AT w3
AATEI AT, I AZHE [
HATLI T, AT AEHT T
AT, FHLT AT T T
AATLIAT, AT AT TAT
TN AgHg, TohatT Frere =it
TILMTE AGHE, AW AT TAT
T30 TS AZHT, TEAETT
HTHE T AT, AT
AEHE T TATIAT, TS
HEHT T A ST

211

0.0036

ITT T29T ILFHTT

212

34

0.0152

ITL T TLHTT

213

44

0.0738

AAAH G [T ghiH IodT,

TEH G T gehid 3o,

TAFET G T ghi | Iodl,

e T I T ZohiH oaT

214

45

0.1046

Solgl¥ gHR I U

215

46

ElES

0.0859

ATER T FolT AAT, FHE

T T T 3TeAT




18

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

216

49

st

ikl

0.0708

ATEE T FolT JAT, FHE

FIF T TFoT< 3Tt T

217

50

GEl

0.0528

TAEEI T Fol? SToAT, FHE
FIF T TFoT< 3Tt T

218

51

0.0468

ATERIT T FolT 3T, FHAE
FIF T eI TeAT

219

64

0.3614

AATSE T HEHHE HITgH i,
AT TATH, TATIEIA, HT
FATH, T HZ+HE HITge T

220

65

0.0138

HT FATH [ g8 Algd

221

66

ETET I )

0.0155

AT @1 I W @, FFH
T I HIERE G, LTS I
AR, STEATS [ A,
T AT AT AFSTA

222

67

E

0.0363

oo @t 0 A9, Afer @i 1=
ATAY, HIEE SgHE A &I
g™ e, JHE qgrag I <9
HEHE, gHE STd& I Ade<
AT, 3Tegel UST TF AAGY AT,
QTHTAT STH TAT Tdge oTel,
HETHE UL T gL Al

223

78

0.0091|[37% o1 AT

224

79

0.0647|[37% 391 TFT

225

|81

0.0836|[737, TewdiT T el T

226

82

0.0341

SrEs T THS, T T
TTHITST, w3 g T T,
e T THST

227

83

0.04

228

84

0.0266

229

0.0071

|
ST T HTHL

230

0.0003

TREATT O 3w, foraeT O
STTHAATY, FATadT T T TS

231

93

0.0143

ATAT AT T SN, T AT
T ST, ST g O S

232

94

0.0097

HAATAT gt e THIERT T
Srvs = THaeR 7 e
T THIERY, IgH A2\ T
T, fReftT s
TN, TEIT =g T




[T &% 3(ii)]

HILT T TSIA . AHTYTL

19

CHHIL, 61\’1““1 dlgld EF[
THATT, TRdelgl T
e, fAEggT
THAEH, TRAggL T

TOTST, ST [ TSI

233 |95 At T 0.0148|[TsTagTge T THad, fraw=
FHTL T TIGRIGY, Harg FHTL
NERREEIESS

234 |96 forsf Fr 0.008|[Fv= 3=t Tt e, Tz
=g T B, gfeaes
=g T Brogas, sfee $ae
=g T Brgae, T T
T gAY, Aex TH= TF
THT

235 o7 [Pt g | 0.0063|[FTrreft 7 T |

236 |98 [t | [ 0.0066|[F=3 3% ATt T FTet |

237 |99 EEL Edk 0.008|[TTsTeTer T FHarsaTe, qradt
AT TSt

e T AT ST |

238 [[112 [Frsfr e [ 0.0094|[3fe 3t weft o Sz |

239 |[[113 EEi F 0.0083|[TTster FATX T FR[T, TAATH
T T, THEAT T gT=

240 |[114 st B [ 0.014|[drza T3 weprae |

241  |115 GEil F 0.037|[&@ <= F TaTes, THA=
T AT, TTHAT T TAT8T

242 116 st B [ 0.1117|[FTerert T 2T |

243 |[117 BELI Edk 0.019|[7HeT FHIT T FrgdT

244|118 [EEx [Ea: [ 0.019|[Rever T i |

245 |[119 EEil FT 0.0229||F&T T TaT g, THA=L T
SATTEY, THLAT T FATRY,
AT I AT, TqHT
T TRTAT, ST FHTL T ATeAT

246|120 e || 0.0173|[3% o1 FTFT |

247|121 EEil FT 0.04||s7TaTT T4t IdT TSTad, Ax
TATT T ST d, {91 FATE T
UEECH

248  |[122 EEl F 0.1816|[srqaTe Tt Tt TrsTad, Fx
TATT I TTSTed, {51 FATE T
HUEEE]

249 |[123 At i 0.116|[fErsa=Tsr T A=A

250 |[124 EEil F 0.1161|[TTHT T AATaT




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

251

304

TTHRTT

EETIL

0.004

ITL T2 TLHTT

[252

1305

||W=Frﬁ

ey ey

0.0093

|
[STT J=T FLFH

253

306

BRIl

ikl

0.0337

FHAT TelT TG, SETErer T

THEATL, AT AT Tl .
THIATL, TS FHL T TS

254

324

0.0126

ITT T2 TLHTT

255

325

0.0305

THLTSIT T T 9TTaT, TS T
QITYAT, SATHITST T ATLaT

256

337

0.4825

SHTHT T AR

257

338

0.004

ITT T2 TLHTT

258

339

0.0026

AT T TS, AT FHT
T T, AT FAE T
AT, A9 Tl T e, o T
faer

259

340

0.0573

ST FHIT T 9T,
THHE T a1, FETHT a4l
TAT FaATT

260

341

0.0483

AT T SR, AT
EEISRIE ARG
TSI, ATAAAT FAT TAT
HATAT, [Asterer FAR 0
TTHETEY, SereT THE T
TTHATE, AT ST T T

AN

261

351

0.3149

SINENRCIERIHETE TR
FHTL T =TT

262

373

0.0121

TETAAT T Tt e, Fore
AT EAEE, AT T
BE, FEAT T BLEd, TaefT
T =R, el I g g,
RELRE GV Sk

263

374

0.0144

HATHAA ‘1‘9rv1*|<qo|, NIEENIN
T LT, T T
KISIMRERERERUECIDE
Hed T T STEATH, ATAH g Y
TTHSI, TS T TTHSI,
AT A TS, T T
TITH, AT FTHATL [T
T, FATAAT AT Tl T
TG, T T A=A,
TfRT T =, e T

ToGATA, AT T oA,
AT TAT w51, A
T TTHGATE, TATET T &,




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 21

TarsTerer FHHTT T THATA,
QT FHTL T THAEL, AT
QATHT AT T T 75
264 375 [t |t | 0.0231|[37 o1 AT |
265 ||376 IGEl FT 0.0147|[ZsTadT 3T ToiT gieer=s

FIoT T ger=s, TATaa s
T BT, @1 I A,
aeft O gier=w, TTeRer T

ge=® , AT T Tq

266 |[377 At Fir 0.035|[FEureiFe T THTI, AR
AT T T TTHT, TATARL TH
e, foraerwe o TrHEer

267 |378 [t | [ 0.017|[FTsF T ArreraT TR |
268 379 IEEx |fer [ 0.011|[zT Xt et e |
269 ||380 IGEl F 0.025||se T 21T, Faa+3 T 51T
270 |1381 |[Fsft | [ 0.0229|[rer== T AT |
271|382 |[Fsft | [ 0.021|[w7efrF T st |
272|383 IEEx |fer [ 0.03|[errerrfor ot srery |
273 ||384 EEi F 0.031|[|=aTe T ST

274|385 s el 0.0017|[zr ot A7 |
275 |[386 [t | [ 0.002|[FT=rs T STATRT |
276|387 |[Fsfr |fer [ 0.002|[7Tra T sy |
277 ||388 GEEARA] GEIRREK 0.0073|[3TT TR TTHTT

278|389 st | [ 0.044|[FT=rz T STATRT |
279|390 [t | [ 0.0596|[TTirsa% T STATRT |
280 |[391 st B [ 0.0549|[FTA<TT T SATRT |
281 ||398 EEi F 0.0427|[F&=T T TaT g, ==L T

SATRY, THLAT T TAT(eY,

AL A AT, TAHT
T ATAT, LT FHTE T ATAT

282|399 Frsft e 0.0068|[qerft T Tz, =t FE=it
T AT

283 ||405 farfy F 0.0058|[Erearerer o e

284  ||406 LA THRAT 0.0027|([3TT T ALFHTT

285 ||408 EEl F 0.0072|[Fe T STerdT

l2s6  |l478 [Tt | [ 0.0449|[37 3T TTFT |

287  ||481 EEil FT 0.0004|[TTHer g T fisere,

TRt T RestTes, qReAtes
KERIEIEMELERCIEER I LI
AT T AT FATL, Har 34T




22

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

THAT SSTT FHTL, T T
THGATL, TASA T THGATE,
THIT T THAT, THET T
THEATY, FATATA X
THAATEY, 97 T i,
AT HHT T =, oSt
FAT T 0w, 9 T
AT, TS T T S,
TTA T Agew, Taaer O
R, THY I Hgvg, Traerer
T AT, LT T FAT,
e 9T I AT, TFededl Tt
FEAT, STATHE T A=,
T T ST, THAE T
AT, STTETEr I SALAT, A
T SATLAT, STET T S,
SHRY T AL, dro=es T
=vad Hg O [emy, Mt 3=t
THT Fead, ATATLN FdT qoeit
REEEACECR G E RIS ECH
ST FHT T TSTad

288

482

EEil Fo 0.0458

T 9T O HATET, Fvad
IGERERUEC IR G ECI R

=2 A

289

483

EEil Fo 0.012

HI0 THETH T HTIH AT,
ERISEREEIPEE IR SR
AR T TATLN A, BT
AT [ TATRT FFT, FATAE ¥
SATRe, TEATEE T ATy,

TS FH [T AT, HIATH

T e, &S] T oo,

HISTRTE T e, Toivg T

oA, Hgrad T o, T

AT TTHT A9 FHTY, FASTT
T AT FHTL, HaIT T
srerT, foaT oot Ewm
AT, FIA T TaT07 fae,

s O e

290

484

EEil F 0.012

IEESSEEIRIE

AT, TSTex T AeedT, Hgra I

o, s g O o,

AT TET TeAT ToTed, Fivg
TATT [ LT d, 7 FTHL T

TTSTad, AAHE T3 R,
=vad g T Femr, geact




[T &% 3(ii)]

HILT T TSIA . AHTYTL

23

et Ry, AT 2= aet
Fad, FATR T ST,
TR T AT g, TS FHIT
g—arww%twsie—eﬁrqﬁ
ATy, FAGM, TET T
g, AT 3@t Te fags,
RERASESEGAECER S
ETE, FPaeT O e

291

485

0.02

THETE T FIIH AAT, TAIT
HEHET T FAF AT, TITS

AEHE T FAH AAT, BTG
AT I FHTAT AT

292

486

0.0736

ATAT FAT TAT TToTa,
IREERINECIRCIRECRIR
=vaq g T Fear, B
g T qat, Jies JarT =
ST FHT T TSTad

293

l4g7

0.004

|
[STE q=T FLFHE

294

488

0.004

ATATL FAT TAT TTSTad, AT
e T Freemdy, =7 fig o=
e, AT fig T e,
A= AT T TreTad, v

AT T T 9ad, T FHE T
UEECH

295

l489

0.0115

|
ST T2 FLHL |

296

50

0.0155

I T TLHTT

297

62

0.0007

sraegrer T fhere, e
ToRerTe, TSy T fohere

298

63

0.0019

I T TLHTT

299

0.0005

|11—rr<‘ré?ﬁqaﬁﬁq |

300

73

0.0015

FAATA [T ATETATA, ATAS
T AIEATA, ATTwx T T,

g T 29T

301

74

0.0111

AE T Ao

302

75

0.0209

ST I3 HATATA, AT T
HaTAT

303

76

0.01

ITL T TLHTT

304

77

0.0125

HITLATS T o=, FgAT T
T, THAE Td T T,
AT FHHL T THHL

305

78

0.0177

AT FEIgT T S,
AL T STALTH, ATASI




24

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

I ATZAATA, gaATA T[T
HTgaeTe, A I
ATEAAT, g T 97,
faes O 39, g¥ad T
THAITY, AT O T
THALTT, TAGATE [
foraeie, ATAaRIET T

TTArg, Saagl I3 T g,

TSRS Tl FAaeg, g8eg T
THATFGIEY, AL(avE T
FTERIgy, oraw=
THATIGIEL, ATAAR T T
THTE, A=+ T Al T4971E,
ST T HATAT, AT T
HATATA, Fvd ¥ T ST,
ALATT FATE T THIET,
ERIGREEHRCEEIERERC D
T AT, A T T o I
T, $FTH ST g T o IR
ATy foig, ot <&t 9=t T=o
o A7, fore mifaes g T
o qrREA {Hg, ganfare
g T T e A1 ¥z,

THFIT T =, a5
FHTL T Toig, Tdg THT T
Toig, et 3= et T,

o FH = T, 9219 FA

306

79

0.072

T 3% T R O 9

307

79/997

0.072

SATRg T THERT, TAATA
g T T, w1 g 1

THERT, IETAE g
wree foi, 2T fie 17 W

308

79/998

0.0192

AT FHIL T AT 3%
STHIET®

309

79/999

0.0471

ITL T TLHTT

310

80

0.0132

sfare T seaeige, Sdw=s
T SAAARIGY, TFREL T
T, AHE T THTARILY,

ATATRIGY T FAaa, a3as




[T &% 3(ii)]

HILT T TSIA . AHTYTL

25

TAT B

311 |81

0.0133

[ereseft reft ST

312 ||182

0.0146|[@Te=wg T AT TH1E

313 ||83

GEIRREGI

0.0085||3T< I=9T LT

314 (|84

0.0067|[sTe=rvg = WIIdT 918

315 (|85

0.0118||s7 e &g T 9, F2gH q&

O &, faeraE o =,
A E T =&, s o=
T S, TR T o+, e
T &

316 |91

0.016|[ST< T29T FLFHT

317 ||98

0.0654||FeZT® = T=eMTH, dod =

Heef T, |AAawet aat adt
oo

i 7 AT SRR

318 |10

0.0018|[37 o1 T

319 |11

0.094||efi=T T Tt Teged, FeEeT

T TSRIGL, A% TaTT T
TSEgIgY, Taw T o
REERSAGEIEk Il
Frgad, TS 19 FA TF F75ad,
T FRTL e T AR,
ﬁgﬂjﬂlﬂdalg(, NERNIFE! ‘17>|'
T, TT19T FHIT T
T, AaRTer T THERIEY,
AT T THAGIEL, GAATT
1il)_?r (Ianlgi, T&{rq @HI‘\ ‘17>|'
LHABIQY, He™x '\:Fr <IHdgBlRY,
STATOT FHIT T T aaeT,

] T e FRTge, G
Tiaex agTay, e o= TEws
RELESS

320 |12

T qrEar

0.356|[3< T2 TTFHT

321 13

T qrEar

0.3197|[3< I29T LFTT

322 |14

0.338|[37% o1 AF

323 |15

2.5817||9reTaT = Hcdv5 TIgY, Tad

FTHTE T T+5 Tg1ge, faemer
g = gz Fgrge, A
FHTY [ Tedvx TgIge, TIT T

v 9719, T FAR T 073
AT, AT T v 97,




26

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

FHAL FAT AT A,

T TTESI, T& T AT X
TRTEAT THTE, AT ATLIT
T AT TS, T FHE T
SHEETEY, ETIF THIE T
THERTEE, Gerg TAT 0T
FHTY, ATt T gore, Sraver
T G, T FHE T 9

TEIEY, &ITF FAT T IH
TEIEL, AT g T Twaard
S TEETE, A oA e
T THIATT 3% THTETE, T
oSt &g 7= TraT 3%
TTHYETE

324

1151

||F|'{_°h‘l'a

0.202|[37% o1 TFR

325

152

||F|'{_°h‘l'a

0.3197|[37% 91 TFR

326

1153

||a'<$1ﬁ

0.049|[3w o1 AT

327

17

EETAES

0.012

ITT T9T LHTT

328

18

T

0.4714

SIS T 9T, TET FA T
AT, THIE FHE T

FHTSIIA, AATH [ 9T

329

19

0.4744

fergrét O Fgaa, THaEr

dgad, gl pHIX EFT NS G
T, UTed FATX T 508 91,
AATSHT T Hgad, TaaTadr
TAT Tolvs 9T

330

20

0.0087

TSI T 3% ST T

T, T T wgad, fHerd
RERFEECH TATSI RERFECH

TSlea? T Haad, Srasiid T
9T, TSI I 9T, AACH
T AL, FAATAAT Tl TToies
qTeT, g FHTL A T(elvx I,
TTed THIL T Teivx 1,
TEIT FHTE T [ THLS,
THIZ FHIL 9T T AT T

331

201

0.0809

At STEHT S T T 70
e, <fwdY g™ AT gt
LA T

332

0.3566

et O a9, ot o
ATSTTEE, LAl T &, g2 T

I, T T A, B
ATEIT, ST aT T J% g1y,




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

27

T FHTE I HA+% 98157,
farerrer féig T #oaws F=Tgy,
o FA T 973 T_1ET,
ATEATET T Hedw= qR15T, o
T SV AT, T T
IR AT, Fd [T g 919,
e 3T O T THSSThT,
NEE-AERIEESI N ENE ]
T THSSATRIY, eFTHE T
THSSITRIT, TAMT 4T Toit
faere wme, T ¢ faere
FHTL, LA T 318 A1,
BRI IR ERIERiIES

333

0.7143

T T ATTAHTL, THARTA
33'- g ’ g Fm’
AT T Head, T
T TTSTvg, Tgd T T,

TTed T TIolg, 9Tefrar ¥

HAeg Tg18<, Taq THL

v a1y, e g o
SRR

1334

66

||F|'{_°h‘l'a

e

0.0104|[37% o1 TF

1335

||a'<-<=ﬁr€r

|l

0.0205|[37 391 T

336

78

0.0045

T I fhRene

337

79

0.02

STHTST T FHTCTaRT, HaTATd T
FTTCTRT, TTHTHYT T FHTTeTHT,
ERMEREENTED

338

80

FIRIGEIE]

0.1397

SHITST T FT(HT, HATAT T
FTCThT, TR T HTTH,
TR T a0, 3caHaS

T HATATA, TZAT T HATAT,

el O =TT, oo T T,

I T TLHTT

339

81

0.0605

TTSTeR ST T 18T, e

PHTLIA T ESIEWSICNENN)
I HehST THTE, HST FATE A
GETIRGIE

340

82

0.0257

{STeg THTR T TTHATY, ‘I';MIQ
FHTL T {631 THTS, TATHTD
T HRST TETE, T FHAL T
LEEIREKIES

341

83

0.0013

S T FOAT, TEITS T
FRAT, Ta& T TEI(A, FATAT

AT ToAT Sead AT AT,

T O g, e




28

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

g, fBroeT 3= o=t fo=g,
ATereft FROT T wever, et
T ferg

T T ATH: T

342

57

0.0019

ITL T9T LHTT

343

58

0.0078

ITT T2 TLHTT

344

59

0.0068

T, R, qEE O T

T T ATH: SHATHIE

345

27

0.0444

FTHAT T AL, HATATT T
TTHALLT, THATATA T WA,
RIEGEIR I E RIS
STHARIGY T TNTHETE, LT
FHTY T THIHTE, Tohd FHIT
T TTHYHETE, A T
TTHSYTE, THAEL [T
ALY, T T AT,
FHTSIT T I, THLARIGY
T S, FTHTEAT adlt Tl T
ferary, Fe T THest,
IS = FHLS(T, Tohot TF
TSI, FROAT <d T Tl
qHTSH, T T forasmra

346

28

0.1345

AT TRTET [ ATA TZIGL, FLA]
<& Tt T, TaT FE 1

AT TRTEE, ITava T T,
THvE T GAATT, FATCT AT
AT AT, Hgew T AT
ARTE, Hews T AR, 6T
T THRE, THEET T

AT, THATT T 99T,

ATASHT I AT TIGL , AT

KGRl

347

37

0.13

FATAAT FAT TAT AT,
FHTSOT T AT, FETATA

T ZETS, &S T FHI,

ST T FHESd, TS O
THLST, AT TgTge ¥
ENER AR
qHTS, AT AHTET O T
AT TEIGY, AT FHA [
THATT, FATATA T AT,

afgaTe T AT, 9T

T AT, AT Tt =
T AT, ATgaAT T

TATLA, ATTAT FAT T T TR




[T &% 3(ii)]

HILT =T TSI AT

29

FHTY, iU T 9T

348

38

0.0484

HTAT T A, Teeliers T
FRAT, TS [ g,
HAE I (A8, THIER
RERECAE R CINE R E A
T T A, A T
TEYA, FATCHT T @A, Ao
T Tolt T, g% T
=, Toted 03 2eaEe, gea
T AT, A
TTHALTT, AFATAT T TTHALTY,
I T THSAET, ATeam ¥
ST, AT T ST,
ATEaATA T ST, I T

iﬁi-;lﬂlﬁ'i, %;L(d EFF%VIR, ‘i{d
T ATE, =T T forey,
HELTIT T THCAT, FATHHL
T GHITST, ST T TTHETA,
EEERERILEGEIERIERENCT]
T TTHEATEL, AT FATE T
TTHIATEY, HaT THE T
TTHEATEY, FLATT T T,
AT [ Ao, gHATT X
o], TAT FdT TAT ooe], AT
AT T T ST, fEgHT =

SR, HATT FHTE T
QITATY, HET FHHE T AUAT,
W@HI(F?IN#M, A
T 9TF S FAT, 1T
THTY T a9 IF AT,
ST A T a7 3%
STRATY, FIV[a I 119 1T,
T AT T T A, TEA
O TH AL, FEHT AT TA T
e 3 T iehe,
THSHH T e 3%
AR, Ha[® O g
S TTHTRSA, FTHTATT T
ST, FHIATT T AT,
ST9TAT W o TTHETH Wi,
ST 4T AT AT i,
=TT FHT #1 O THETH
H, o AR O THEATE
|, G T |, g
REEGAE RN A

ST T THe, 9T T

QTP I LTFATH, T&IT FHIT




30

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

T 9IRS I rRATY, faefiT
THTY T A+ I AT,
HLAATY gﬂ' LIS, W
AT qe T A I TR,
AR T e 3%
TTATRSA, TEE I [AgEaH
I TR

349

39

EEL FT 0.2107

HTAT T A, Teeliers T
FRAT, TS [ g,
HAE I (A8, THIER
T ZeaTol, JATTA v I Teald,
T T A, A T
AL, FATCHT T @A, =ATHdT
T Telt T, g% T
g, T5ed 7 B, g
T HIATH, AT X
AT, SAFATAT T TTHALTT,
T T THAT, ATAAT T
SITTH, HTHAT T S,
ATEaATe T SO, SO O

e, Tqa T AT, I3

T ATE, =TT T forey,
TE<ZAT T THATA, FATIHHRT
O GHITST, ST T TTHSTA,
Fa T THATS A<, FBroas
T TTHEATEL, AT FATE T
TTHIATEY, HET THE T

TTHATEL, TLATT T e,

AT [ Ao, gHATT X
o], TIAT FdT TAT oee], AT

AT T T ST, fEgHT =

SR, HATT FHTE T
QITATY, HET FHHE T AUAT,
HATT FHT T ATATS, TTATA
T A I TFEIAT, TR
THTL T T8 I LTFATY,
faefiT A T a9 I
STEAT, FEsae T 119 S,
TR AT T T A, TEA
T TH AL, FETHT AT TA T
e 3 T iehe,
THSHH T e 3%
AR, Ha[® O g
S TTHTRSE, FTHTATT T
ST, FHIAT T SATFaa,
9 I O THATH |1,
ST T T T AT i,




[T &% 3(ii)]

HILT =T TSI AT

31

e AT w1 O THETE
|, e /i T THATHA
|, G T |, garerer
REEGAE R TR A
RS T |9, T T
TR I STEVATS, TET THIT
T oTF I erRATY, TR
THTY T A+ I AT,
HLAATY ‘3574 LIS, W
AT T T A I TR,
THSHH T e 3%
TTATRSA, TE s I 9@
I LAY

350 40 Ty |[sfrer [ 0.0588|[37 o1 AT
351 |41 qCHRT IE154 0.0012|[3T< T&9T TTHT
352 |l44 forfy Fr 0.1833| /vt T =z, Feefer O

FAY, TS [ fFeE,
HAOE T (A8, THAER
REECAE R CINE R C RS
T T A, AT T
A, IACHT [ FEA, HAdl
T AT AL, gFE T
=, Toed 7 B, gea
T HIATH, AR X
TTHALTT, FAFATAT T THALTY,
A T THALTT, FATAAT T
SIH, ‘*IHCIIEFJW{IH,
Frgawgsrﬁ?m,éuﬁlrgﬁ
AT, T T AL, 2
TA T, qATT A e,
HgasdT I THATA, FUTAFL
T LTS, ALTF T TTHATS,
Fa T THATS A2, Brogas
T THAEY, G THE T
THATEY, TET THE T
TTHEATEY, FLATT T T,
ST O ], THATT T
o], TAT FAT TAT oee], T
AT T T ST, fOrEE AT o
ST, {9 THIE T
QT FETT FHTE T ATATT,
HATT FHT T AT, TTATA
T TR I STEATY, TET
THTL T 2TF I LTFAT,
eI AT T o5 3%
eregAT, BrgEe = T ey,




32

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

AT FHTE T TH G, g
T TH AL, GETHT AT T T
fereAeT 3% TR,
A T e 3%
TR, HEE O g
S ARSI, FTHTATT T
ATRarhT, FHTATT T AT,
STSMAT W T TTHATHA A,
ST T T T THETHE 6,
=TT AT A1 O THETHA
HI, eree W O AT
|, G T |oIe, gErerer
T ZeRTST, HL9T T T,
RS O |9, I T O
e I TEATH, TET THT
T 9IRS 3 AFATY, faefiT
THTL T A7 I AT,
ALFAT T TSI, FETHT
AT qa T g I TR,
TASHH T e 3%
TTHTRSL, T&® T3 [AgAH
S TR

353

44

EEil Fo 0.0498

AT O g, Feefera
FLAT, TASAH [ A9,
HaOs O fagew, THe=s
T Tealol, JATI=ve I3 Teald,
FE T A, AT O

@A, AT T gE<, At
T AT AL, gFE T
=, Toed I B, gea
= AT, AT O
THALTE, AFATAT T TTHALTT,
I T TTHAET, ATAAT A

STXTH, shTHAT = SIAH,

ATEaATA T ST, I T

AT, 3d I gAY, 7
T FATE, FaTE T forey,

HEIZAT T TTHATA, FATUHL
T GHITST, ST T TTHST,
T T AT A<M, Brogas
T TR, G THE T
THATEY, TET THE T
TTHEATEY, FLATT T T,
AT I Ao, gHATT X
o], TIAT FAT TAT oee], T
AT T T ST, fOE AT o
ST, HAT THE T




[T &% 3(ii)]

HILT =T TSI AT

33

QAT T FHTE T ATAT,
HATT FHT T AT, TTATA
T TR I STEATY, TET
THTY T A+ I AT,
eI AT T o7 I
STRATY, Freae O T S,
AT FHTE T T AT, TE
T TH AL, GETHT AT T T
fereAeT 3% TR,

A T e 3%
TR, T&E T3 @
S TTHTHRSE, THTATT T
ST, FHIATT T ATFa,
STSMAT W T TTHATHA A,
ST <& Tt THETH |,
ST FHT J1 O THETHA
HIT, Sree Wi o TTHETHE
HIA, G T FoIe, gErarer
T RIS, LT T T3,
RS O |9, I T O
e I TEATH, TET THT
T eTF I QTR TR
THTL T A7 I AT,
HAA Y ?(IWII(IH, d<lHl
AT Tl QAT I TH A,
THSHH T e 3%
AR, Ha[® O fagEaw
I TR

354 |

0.089)|

|
[STTE T FLTHL

355

46

0.0244

FTAT T A, Teehiers
TR, AT [ YA,
qAOE T (A8, THIER
REERAE R CINE R R E
R O gE, HH
@A, AT T TE, At
T TelT g, g9FE T
=, Toed 0 22, gea
T HIATH, AT X
TTHALTT, AFATAT T TTHALTT,
T T THAT, ATAAT T
SI{[H, uhl‘-l('ll33|'\3'|(|‘-|,
ATeadTd T S, SO O
afamw, d g?f I, Hd

T FATE, FaTE T forey,
HESZAT T TTHATA, FATUHL
T GHITST, ST T TTHST,
T T AT A9, Brogas




34

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

T TR, AT FAT T
THAHY, HET FHIE T
THAHL, TEATH T 7o,
AT O Ao, AT T
o, TIAT TAT TAT o], AT
AT T T ST, fOEgae o
ST, §qIT HHIL T
QTTT, HET FHHE T ATAT,
HaTT FHTL T 0TS, AT
T TR I STEIAT, TET
FHTL T A7 I AT,
=T FHTE T o7 3%
reAT, FRrsae I T S,
A FA T TH AL, TEA
T TTH SATEL, GETAT 2T el
fereET 3% THiReA,
THSTH I faga 3%
TR, HE[E I AT
I TTHTHRSH, AT T
STEaahT, FHTAT T SATFaa,
STSTA | o THETHA Wi,
ST T O T AT Y,
=T A A1 T THETHA
HI, Qe W O AT
A, AT T B, g
T TTRTST, G T T3,
EESEREEEEEECIEC
Q¥ I LTFATS, TEIT FHIT
T TR I e, faef
THTL T T8 I QTFAT,
HLAAT HFT{I\HI(IH, WT
AT Ta T A I TR,
THSTH I fag s 3%
TR, HEE O AT
I AT

356 ||55 TTHRTET TTET 0.0229|[3T¥ 29T HTHTT

357 |59 T Ty, fier 0.0102|[FH =3+ T T#HT, IALT T4
GECIES

358 |60 EEl F 0.0839|[FETAT T ZHITST, TTHAHH

T THALTE, T[T T
AT, FBE T THAEy,

A HHTE T THATEL, Tl T
FHTY T TTHATHL, JAT T&T TAT

THAHY, TS [T T,

THTAREIEY T3 FTeH,

FHLTEAT T TAT T,




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 35

AT O JHTsid, st
TS, Tl T THLSM,
FTAT Tt Tt HESI, T
T SAAHIA, TTheT [ SAAHIA,
FATCAT ST TAT TTHT, s
EEIREREEEREEIRL R
AT =TT TAT AT AT,
I RERECINIER CR Rt
st I wge, et Jefier
TAT TG, AT 34T T 1
ST, FOEFHTE 3 ST,
AT FHTT T A0S, Ha1T
THTL T AT, HIT FHTT
T QTIAT, FAHLATT T
ST, FHIATT T ATFa,
ST T Ao, ST T
A, SHATT T e, TAT a4t
AT o], HIAATT T THYEE,
Ae® T S, Frerar
SIETH, HTHAT T SO, o
T HATH, T T I,

AT A g1

i 7 7T TR |

359|109 L i | 0.0138][7frg T Tt |

[360_]l1011 | i | 0.1439|[#frz T 3t |

361 |1013 qCHT sfier 0.0278|[3T< T&9T TTHT

362 |[1014 [ [lsfer [ 0.008|[3w% wer 7T |

363_Jl1015 L i | 0.06| itz T Tt |

364 |1016 [t |fsfer [ 0.005|[35 o1 T |

365 1017 EEL T 0.122|[wTg T Tasiia

366 ||1018 Gl For 0.0237||fSrdvg T 184, ANE I1Ed,
gl dlad, i';Mr; dlad ‘?r
forsrmer

367 |1019 AT FTHATT 0.0293|([3TT T2 TLHT

368 |[1023 EEl F 0.0213||arer=TH, TToted I HaErar

369 |1024 qCHRT eI 0.0077|[3T< T&9T TTHTT

370 |1025 |[Fsft | [ 0.0536| e, TTrxs T AT |

371 |1026 GELl ElEl 0.023|[3r¥T T TaT 3o, TToTeT FHIY
REIESEY

372 |[1027 EEil FT 0.0044|[q= T T TATEHIT, ATASIT
T TATETE, TATHT TH
TATTE, FTSTLT THE T
TATENTIE, 3o T gaT™




36

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

373  |1029 IGEl i 0.2411|[SHT Tt T T 3o, TTAT FHATY
T 37

374 ||1030 TCHRT EETIN 0.0086|[3TT T4 TTHTT

375 ||1051 At Fr 0.0187||TsT FHTLT AT TS 4T, FATAET
TTSTETT OTe T TSI arer

376 |[1052 IGEL T 0.0074||fSrdes T T F&T 91T,
HEFATT A A

377 ||1053 EEil FT 0.0006|[TTsI=% ST T 3T

378 ||1054 EEL T 0.0188|[TTsIe= T T 3T

379 ||1055 TCHRT sfter 0.047|[3T< Ta9T TTHT

380 |1056 [t e [ 0.0678|[37 o1 AT

381 |1057 qCHRT sfier 0.0043|[3T Ta9T TTHT

382 |1060 EEil Fo 0.0249|[HgTae = HIqTLHAT, LTt ¥
HATH, AT [ 719,
oS THTT T LT, ATHATT
T ST, SHATT T Fror,
AT SRSt Tt &0 Fiera

383 [1113 [t | [ 0.0116{[EmaT T Toft

384 1114 IEEx |fer [ 0.1678|[RrerFamdt 3% Frerfy T a7

385 |1115 qCHT THATIT 0.0134|[3T< Ta9T TTFHT

386 |[1116 st | [ 0.002|[FFraT weft 7 FETR

387 |[1117 [t | [ 0.005|[F3e T a=ht

388 |1118 |[Fsfr |fer [ 0.006|[#frereft sremacht Tt =10 Frofre

389 1119 IGELl F 0.006|[TTsra+ T fhere

390 |[1120 st ElEl 0.006|[=r e T o TS, THA T
T o TSAATT, HATAT <& TAT
T o ST

391 [[1121 [t | [ 0.0524|[F T FeTTT |

392 |[1122 EEl F 0.1905|[TTHE &Y [ a7

393 |[1123 EEl F 0.1113|[THsTE T Ta<A

394 |[1124 EEil FT 0.0355|[TTsT=Tr T fohelie, Troe O
foherTe, “ft ToTadt 9t =0
[R5

395 ||448 AT FTHATT 0.0042([3TT 729 TLHTT

396 ||449 qCHRT T 0.0339|[3T< Ta9T TTHT

397 ||450 EEl F 0.2172||sT\<rer T TA=TH, el <&t
TAT TTACTH, Teer T I,
ESKRERITEAL:]

398 452 EELl Elkl 0.2902|[&reerrer fasar=rmT T ga<rsr
[EECETI}




[T &% 3(ii)]

HILT =T TSI AT

37

399

453

0.0146

BIeATd farasat T gairsl
[EECER]

400

526

0.0147

IR RG]
HALARTEL

401

530

0.0064

TEAT T FeATeATer 3 T,
sfteraTer 1 FRiTeTer 3% H=,
AT T FAT T T &0

AT I Tt

402

531

0.0252

AT [ FAEAT, AISES

T FAALTAAT, SATHIAT T

403

532

0.013

TSI, SATHSHT A AT,

AT T FAALEAT, TIS[as
O FALTEAT, SATHIAT T
T, ArAT T 979, A
THATSIT T T TH0 G,
AT FATAAT TAT Tog, THL

o R, farer o oy,
AT FeATa Tt =0 e,

Feraea T ST, forae=res O
T, FLIR A &l

404

533

El

0.0005

SFATA T FALEAT, AIS[ES
T FALTAAT, SATHIAT T
TaT, AT T T

405

536

0.0657

I T TLHTT

406

538

0.0238

I IERIECIR ]
HATARTEY

407

539

0.003

ITL T TLHTT

408

540

0.018

AT TAT A=, At Ffaar
AT T T FHEEIEY

409

541

%%%%i

0.006

TEAT T eATeATer 3 T,
ofteraTer T AT 3% =T,
AT T T&T TAT T0
AT 3% T, AT Tl
A=, ATt gfaar & ad T

BREESEESS

410

542

El

0.0238

At wfaar =t T
HALARTEY




38

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

411 ||543 TR T AT 0.004|[3T< Ta9T TTHTT

412 ||544 EEL Elk 0.008|[Zer=Te T AT 3% =,
sfverarer o wefterrer 3 7=,
AT T TAT T T &0
TRTAT % HEAT

413 ||545 At Fr 0.054|[Z&AT T AT 3% T,
ofteraTer o AT 3% =T,
T T TAT T T=0
TRATAT 3% HEAT

414 ||546 At Fir 0.0208|[Z&MT T AT I T,
sftorarer o WefietTer 3% =,
AT 3T <A1 Td T =0
TRATAT 3% T

415 ||550 qCHRT ATAT 0.0046|[3T Ta9T TTHT

416  |552 EEil Fo 0.0063|[TTsTer T AgE AR, L T
TeH e

417  ||553 qCHRT ERAS 0.0016|[3T T TTHT

418|554 |[Fsft | [ 0.005[®IsraTe O Ty |

419 555 |[Fsft | [ 0.1209|[%7% T T |

420 |[|556 IGELl ﬂﬁﬁ' 0.0199||=frwrt &faaT ==t ot
TAYAREY

421 ||558 st ElEl 0.045|[= 5T IF o qTA&,
FTEAGL [ T o JTART,
AT+ [ ¥ o ITae]

422|559 [ | et [ 0.0054| (37 o1 T |

423 ||560 EEi F 0.026|[TTHATT I @A

424 |561 st | [ 0.034| sfrereft forTsft 3t vt ey |

425 (562 IEEL Elk 0.0035|[ga@&T T Fasiid, g T8

O ST, TS FHTT TH
e, TTher FA T
ST, sfeerer T =
SreraTe, oy ot 2= It
RreraTe, Sawe T o+,

THET, LT [ TgHIARTT,
TTIST9T T TEETARTE, SATHAT
T ST, AT 3 ST,
THTATE T ST, SITHIATT
T ST, ST TSt aw T
T30 STALTH, ATA=E T FTAET
SH qHE, A7R0EGT [T AT
I {ES, ARAE T AT

S g, w39 & Oy




[T &% 3(ii)]

HILT =T TSI AT

39

0 FTAET IF qHS, ATAS

T LA, TS5 T

THACTI, THIERTET T
T, At giear 2

AT THCARTGE, ST T
TATIH, THLATH [ I,
TISTATT T AT, 19T
AT, STERTST T AT, et
T T =T T A, AT
O TTEETS, A AT AT gt
AT TH0 TS, TTHALTT T
HTT, TIATT [T HATATA 3
T, STTArITe T Tt 3
T, ST 2T T4 T ad T w0
A ATA I T, grerere T

ST

426

1565

0.2514|

|‘35' SR A TTHET

427

566

0.0876

AT T q@E, T T
s, FEsia O ge,

HATS I O q@s, faraaare 7=
e, AT et ud e,

AT O qers

428

567

0.0377

FHTSIT T q@E, ST O

q@E, FEAST T @,
Tasia O q@s, forayms

qas, ST et uw T qEs,
TATSHT T a5

429

568

0.0045

I T TLHTT

430

569

0.0052

gaflfw'{g—araﬁﬁﬁ?r, HCETTH T
dasiid, Hdalsl @HI{W
SreraTe, TR AR T
ST, sfeerer $H =
SreraTe, =it et <& 9 T
T30 =T, THeTg
YT, Tvg THTE [ 6,
™R THTE T 6%, THFATY
T THH, THAEL T
AN, l‘hl\ﬂdl(i”r THEY,
TSI T TEHIARTE, I T
CI‘Q'H{\I?'IGI(, Al rq F EINESE
S qHE, TRE@T T aTAaey
SH qHE, AR A T T
S qAe, ATl =T 3@t O\

e IF 7S

431

570

GEIRREGI

0.001

ITL T2 ALHTT




40

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

432

571

st

ikl

0.005

TEATS T 1T 3 A,
ofteraTer o AT 3% =T,
T T TAT AT T=0

T I el

433

572

0.0286

ATTEg T TS, ST
O T, TLATH TF
TATLIH, TS T T,
T T SIIeeL, gierere
RALRY

434

573

0.095

ATTEg T TS, ST
O T, TLATH TF
QATLTH, LOSTATH ‘13|'G¢II(IH,
T T SIIeeL, Fierere T
STTeE]

1435

575

e |

0.0126

|
[STE q=T FLFHE

436

577

0.0075

AT T FALTAAT, TSRS
T FALAAL, SATHIAT T
el T, A= T T

437

579

T IATT FT
FIT

0.0016

ITT T2 TLHTT

438

624

0.0036

ITT T9T LHTT

439

626

0.0008

THT FAT Tt S, RS T o
wo fa, TrHE= o #o

R, e 7 gy, =g
= g

440

627

0.0079

TSI T 90 Ras, THa=+

T T Ras, garu=—=< T
BEH

441

779

0.0217

HITTTH T TTHEHE ST
FATEALTH AT TTHALLT T@T
AT Tt TTHALT STHLTET SoreT
EERRCIERE R R I IR R
ST ST Tl I i
REIEERE RREER G (i
THAAT ST GATTHS
=TT o S 3 et R
EESEE IR 1R (RG]

442

798

0.0076

ITT T2 ILFHTT

443

799

0.0031

ITL T TLHTT

444

800

0.142

T ST Tt FHTEAT, ToReT T
FHIHAT, THET T HHAT

445

801

0.1127

ATAAT T T

446

802

0.0875

EEERSIIRERIS]




[T &% 3(ii)]

41

447 ||803 At i 0.0883||[STETer T FeeATer

448 815 [ | [ 0.0116|[37 TXor T |

449 |926 EEil FT 0.4033||EsrT FATX T TATH, T
FHTE T TITIH, ST T
THATE, FATCH T THEATY,
SIS DHTL ‘EFT LTHGATL

450 {928 EEil FT 0.3969||TaT T GEHqT, T4 T
A, A T g

451 {929 TR I 0.015|[3TT T29T ALFHTT

452 ||943 EEil FT 0.2232|[5ST9T FHIX T TATE,
A ATA T TATETL, ATASH
O TATETE, [AH T T,
HITH T 3T AT, BITadt Talt
ERIEIETS

453 ||945 EEi F 0.2828|[SrHT Tt Telt Toe], TSrer FHTT
R

T T ATH: THEAYL |

454 (123 qCHRT THRES 0.0222|[3T< T&9T TTHT

455 ||124 st ElEl 0.0178|[fa=r FA = =T, Farw
NEEIREEEIRSSIE

456 ||125 EEi F 0.1699||ATeaT {1 T {TA

457|126 |Fsft | [ 0.0012|[aTg 71 T Tzeft |

458 |33 EEil Fo 0.021|[wrfaw= 7= e, Terene =
ST, TerTaT T FrEeH

459 |34 [Feft | | 003z A |

460 |35 |Fsft | [ 0.2275|[ I AT T AT |

461 |36 |[Fsfr |fer [ 0.0124| [Tzt 7 AT |

462 |66 EEL T 0.0231|[srarer FHTT ATEF T FAA3
TTed, LIaT adT AT 9189 A1,
-‘?\IW#IGOI Fﬂlad NI

463 |67 EEil FT 0.0585|[TTer T ATAAT THTE, AvaTad
T FATAAT THTE, TTheT T
FATAAT THTE, TTSTeT T ATAAT
TS

464 |68 qCHRT eI 0.03|[3TT JeeT ALHTT

465 |69 EEil FT 0.0318|[T == JaTT T ATA=a
AT Fet T AT
oS TaTT O Ara=a

466 ||70 LA EEDSES 0.004|[3T< Ta9T TTFHT

467 |71 At i 0.0875|[F= T A

468 (|72 At i 0.0985|[3uT &t T=T foragaT,




42

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

TragAT T STrE J1eT

l469

|[Fsft

0.0003|

5 T = i

470

75

[l

0.0429

O FHTE T ST

471

76

0.0125

ITT T2 TLHTT

472

78

0.0072

e waa Tt e T
e, TAH a1 T [ Tq-eT THIT
e, T ITad TAT ST

473

0.023|

rrerersft o S

474

80

0.0634

BTl T |

475

81

0.2961

S T gAFAT, STATEAT Tl T
AR, A% O qaae, $H
?gﬁa—vﬁ,uﬁawgﬁ
GRS}

476

82

0.1384

AT 9T T | ATl

477

|83

[ |

0.1048|[fr ot T T At

478

84

0.0639|[7T TTE T Tt

479

|85

[ |

0.019|[Pr srTE T 7T et

480

90

0.1513

g T O g, sraver
THTL T HATST FHTL, T TS0
o HE, SUT T 9| T 'S,
FATAAT TAT AT, TAT T
TSI, Feae ot O (e,
TAT TAT ATAHA, TATST FATT
T ATHs, AAS Tt I (AAs,
ST T AT, H ddT T [
ATHS, THT TAT ATAH,
TAATT T ATHs, TS [
ATHS, AT T AAST T,
HStia ot O et

FA AN

32.1163

[®T. &.- CE-RO/LKO/NH(O)/LA/NH-135A(BYPASS)/2023-24/3D]

g e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th July, 2025

S.0. 3511(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3483(E) Dated:14/08/2024, SO08(E) Dated:28/01/2025 , published in the Gazette of India,
Extraordinary, Part II, Section 3, Subsection (ii) issued under sub-section (1) of section 3A of the National Highway
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government declared its intention to
acquire the land specified in the Schedule annexed to the said notification for Construction of 4-lane Jaunpur Bypass
from km 80.220 to km 108.500 of NH135A Pkg-I (Jaunpur-Akbarpur section) in the State of Uttar Pradesh.
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And whereas the substance of the said notification has been published in “Aaj” and “The Times of India”
both dated 4th September, 2024 and “Aaj” and “The Times of India” both dated 26th February, 2025 under
subsection (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired for Construction of 4-Lane Jaunpur Bypass from km 80.220 to km
108.500 of NH-135A Pkg-1 (Jaunpur-Akbarpur section) in the State of Uttar Pradesh

State: UTTAR PRADESH ||District: JAUNPUR
SI. No. Survey/Plot Type of Land Nature of Land Area Name of Land
Number (in Hectares)|| Owner/Interested
Person
Lt | 2 L3 | 4 | 5 I 6
|Taluk: Sadar
|Village: Samaspur
1 16 Private Agriculture 0.0272||Jiyalal Son of
Achhaivar
2 17 Private Agriculture 0.0373||Arvind son of

Laxmishankar, Govind
son of Laxmishankar,
Jaihind son of
Laxmishankar, Vinay
son of Laxmishankar,
Savitri wife of
Laxmishankar

3 21 Private Agriculture 0.0347|(Ashok son of Mukhtar,
Jagdish son of
Mukhtar, Pradeep son
of Mukhtar, Pramod

son of Mukhtar,
Santosh son of Mukhtar

4 22 Government Raasta 0.0092(|Government of Uttar
Pradesh

5 23 Private Agriculture 0.1449|(Tirtharaj Son of
Ramlakhan

6 37 Government Chakmarg 0.012||Government of Uttar
Pradesh

7 58 Government Chakmarg 0.0046{|Government of Uttar
Pradesh

8 59 Government Naali 0.0129(|Government of Uttar
Pradesh

9 60 Private Agriculture 0.4403(|Yogendra Prasad son of

Ramnayan, Rajendra
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Prasad son of
Ramnayan

10 61 Private

Agriculture

0.1386

Manoj Kumar son of
Gorakhnath, Rajkumari
wife of Gorakhnath,
Rajmahatim son of
Gorakhnath, Lalita son
of Rajkumar, Santosh
Kumar son of
Gorakhnath

11 68 Private

Agriculture

0.3032

Rajnath son of
Rampyare, Vijaynath
son of Rampyare

12 69 Private

Agriculture

0.154

Mukesh Kumar son of
Avadhraj

13 70 Private

Agriculture

0.1141

Rajpatti wife of
Savdhuram

14 70/540 Government

Chakmarg

0.012

Government of Uttar
Pradesh

|Village: Karmahin

15 |[1087 ||Private

|Agriculture

0.008|[Siyanand son of Birju |

16 |[1088 ||Private

|Agriculture

0.0253||Sabhanand son of Birju |

117 ||1089 ||Private

|Agriculture

0.0324||[Ramanand son of Birju |

18 1090 Private

Agriculture

0.3821

Krishna Murari son of
Kheladi, Kunj Bihari
son of Kheladi

19 1095 Private

Agriculture

0.0345

Ramsurat son of
Dharmaraj, Rambachan
son of Dharmaraj

20 1096 Government

Banjar

0.0095

Government of Uttar
Pradesh

21 1097 Private

Agriculture

0.0206

Daulati wife Rajdev,
Rakesh son Rajdev,
Meera wife Akhilesh,
Ansh son of Akhilesh
mother Meera, Ashok
son of Ramkhelavan,
Pinky, Kajal daughters
of Rajdev, Rishi,
Khushi daughters of
Akhilesh

22 1098 ||Private

|Agriculture

0.0162

|Bansharaj son of Purai

23 1099 Private

Agriculture

0.163

Ramcharittar son of
Sadhu

24 1100 Private

Agriculture

0.0009

Ajay, Govind, Sanjay,
Kamala sons of
Karmaraj

25 1101 Government

Chakmarg

0.0077

Government of Uttar
Pradesh

26 1105 Private

Agriculture

0.1368

Bansharaj son of Purai,
Karamraj son of Purai,
Rammurat son of
Dharmaraj, Rambachan
son of Dharmaraj,
Rajdev son of




[T &% 3(ii)]

HILT =T TSI AT

45

Ramkhelavan, Ashok
son of Ramkhelavan,
Shanti Devi wife of
Vanshu, Jai Prakash
son of Kailashnath, Om
Prakash son of
Kailashnath, Vijay
Prakash son of
Kailashnath, Ashok
Kumar son of
Kailashnath, Mangala
Prasad son of Shri
Prakash,Bhuvaneshwar
Prasad son of Shri
Prakash, Mrs Malti
Devi wife of Shri
Prakash, Firtu son of
Ramdhari, Sudama son
of Ramdhari, Rajbali
son of Shambhu,
Chandrabhan son of
Jitendra, Udaybhan son
of Jitendra

27 1109

Government

Usar

0.0461

Government of Uttar
Pradesh

28 1121

Government

Naali

0.0029

Government of Uttar
Pradesh

29 1129

Private

Agriculture

0.0229

Runa Devi wife of
Sukhai

30 1130

Private

Agriculture

0.3972

Krishna Murari son of
Kheladi, Kunj Bihari
son of Kheladi

31 1131

Government

Banjar

0.0406

Government of Uttar
Pradesh

32 1132

Government

Naveen Parti

0.0025

Government of Uttar
Pradesh

33 1136

Private

Agriculture

0.031

Ramchet son of
Rampyare

34 1139

Private

Agriculture

0.0167

Rajbahadur son of
Faujdar

35 1140

Private

Agriculture

0.0239

Jang Bahadur son of
Faujdar

36 1141

Private

Agriculture

0.0606

Ramcharittar son of
Sadhu

37 1142

Private

Agriculture

0.2521

Jatashankar son of
Chandrabali, Lalji son
of Chandrabali,
Bhaiyalal son of
Chandrabali, Mrs
Chanravati wife of
Chandrabali

38 1150

Government

Mukhyamarg

0.0043

Government of Uttar
Pradesh

39 1175

Government

Chakmarg

0.0086

Government of Uttar
Pradesh

m |l403

| |Government

||Naa1i Nalkup

0.0143||Government of Uttar
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| |Pradesh

41

404

Private

Agriculture

0.0239

Srikant son of Manik,
Shashibhan son of
Manik, Ramesh son of
Manik

42

405

Private

Agriculture

0.1882

Smt Rampa Devi wife
of Late Nandlal, Vinod
Kumar son of Late
Nandlal, Pramod
Kumar son of Late
Nandlal, Samod Kumar
son of Late Nandlal

43

406

Government

Naali Nalkup

0.0098

Government of Uttar
Pradesh

44

415

Private

Agriculture

0.0159

Ramdular son of Jaglal,
Bacchu Lal son of
Jaglal, Vijay Kumar
son of Harilal,
Radheshyam son of
Tersu, Saheblal son of
Tersu, Shyamjeet son
of Tersu, Ramjeet son
of Tersu, Sanjay Kumar
son of Pyarelal, Suraj
Kumar son of Pyarelal,
Indramani son of
Pyarelal, Pratap Kumar
son of Pyarelal,
Shyamjeet son of
Teras, Ramjeet son of
Teras, Radheshyam son
of Teras, Saheblal son
of Teras, Usha Devi
wife of late Swarth,
Mithilesh Kumar
Yadav son of late
Swarth, Shailesh
Kumar Yadav son of
late Swarth, Sarvesh
Yadav son of late
Swarth, Dhanpati wife
of Bechhan

45

416

Private

Agriculture

0.0002

Ramdular son of Jaglal,
Bacchu Lal son of
Jaglal, Vijay Kumar
son of Harilal,
Radheshyam son of
Tersu, Saheblal son of
Tersu, Shyamjeet son
of Tersu, Ramjeet son
of Tersu, Sanjay Kumar
son of Pyarelal, Suraj
Kumar son of Pyarelal,
Indramani son of
Pyarelal, Pratap Kumar
son of Pyarelal

46

417

Private

Agriculture

0.0036

Shyamjeet son of
Teras, Ramjeet son of
Teras, Radheshyam son
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of Teras, Saheblal son
of Teras, Usha Devi
wife of late Swarth,
Mithilesh Kumar
Yadav son of late
Swarth, Shailesh
Kumar Yadav son of
late Swarth, Sarvesh
Yadav son of late
Swarth, Dhanpati wife
of Bechan,

47

418

Government

Naveen Parti

0.0095

Government of Uttar
Pradesh

48

419

Private

Agriculture

0.0287

Ramdular son of Jaglal,
Bacchu Lal son of
Jaglal, Vijay Kumar
son of Harilal,
Radheshyam son of
Tersu, Saheblal son of
Tersu, Shyamjeet son
of Tersu, Ramjeet son
of Tersu, Sanjay Kumar
son of Pyarelal, Suraj
Kumar son of Pyarelal,
Indramani son of
Pyarelal, Pratap Kumar
son of Pyarelal,
Shyamjeet son of
Teras, Ramjeet son of
Teras, Radheshyam son
of Teras, Saheblal son
of Teras, Usha Devi
wife of late Swarth,
Mithilesh Kumar
Yadav son of late
Swarth, Shailesh
Kumar Yadav son of
late Swarth, Sarvesh
Yadav son of late
Swarth, Dhanpati wife
of Bechhan

49

420

Government

Chakmarg

0.0026

Government of Uttar
Pradesh

50

424

Private

Agriculture

0.0041

Indu Devi wife of
Mohan

51

579

Government

Rasta

0.0344

Government of Uttar
Pradesh

52

580

Private

Agriculture

0.0043

Usha Devi wife late
Swarath, Mithilesh
Kumar Yadav son late
Swarath, Shailesh
Kumar Yadav son late
Swarath, Sarvesh
Yadav son late
Swarath, Padarath son
Devnandan

53

581

Private

Agriculture

0.0052

Usha Devi wife late
Swarath, Mithilesh
Kumar Yadav son late




48

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Swarath, Shailesh
Kumar Yadav son late
Swarath, Sarvesh
Yadav son late
Swarath, Padarath son
Devnandan

54

582

Private

Agriculture

0.017

Vijay Kumar son of
Ram Prasad, Jairam son
of Harilal, Baburam
son of Harilal, Rajaram
son of Munnilal,
Santosh son of
Munnilal, Rakesh son
of Munnilal, Dhanra
Devi wife of Munnilal

55

584

Private

Agriculture

0.0052

Rajaram son of Munni
Lal, Santosh son of
Munni Lal, Rakesh son
of Munni Lal, Dhanra
Devi wife of Munni Lal

56

585

Private

Agriculture

0.0196

Rajaram son of
Munnilal, Santosh son
of Munnilal, Rakesh
son of Munnilal,
Dhanra Devi wife of
Munnilal

586

| |Private

|Agriculture

0.03]

|Jairam Son of Harilal

58

587

Private

Agriculture

0.0303

Jairam son of Hiralal,
Baburam son of Hiralal

59

588

Private

Agriculture

0.0058

Jairam son of Harilal,
Baburam son of
Harilal, Rajaram son of
Munnilal, Santosh son
of Munnilal, Rakesh
son of Munnilal,
Dhanra Devi wife of
Munnilal

60

589

Private

Agriculture

0.0005

Ramdular son of Jaglal,
Bacchu Lal son of
Jaglal, Vijay Kumar
son of Harilal,
Radheshyam son of
Tersu, Saheblal son of
Tersu, Shyamjeet son
of Tersu, Ramjeet son
of Tersu, Sanjay Kumar
son of Pyarelal, Suraj
Kumar son of Pyarelal,
Indramani son of
Pyarelal, Pratap Kumar
son of Pyarelal, Jairam
son of Harilal,
Baburam son of
Harilal, Rajaram son of
Munnilal, Santosh son
of Munnilal, Rakesh
son of Munnilal,
Dhanra Devi wife of
Munnilal
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61

590

Private

Agriculture

0.0072

Jairam son of Harilal,
Dhanra Devi wife of
Munnilal, Baburam son
of Harilal, Rakesh son
of Munnilal, Rajaram
son of Munnilal,
Santosh son of
Munnilal

62

591

Private

Agriculture

0.0555

Subashchand son of
Shri Niwas, Gulab
Chand son of Shri
Niwas, Anil Kumar son
of Shri Niwas, Sunil
Kumar son of Shri
Niwas, Baliraji son of
Shri Niwas

63

667

Private

Agriculture

0.0059

Ramesh Chand son of
Pakhandu, Vimla Devi
wife of Pakhandu,
Subhash Chand son of
Pakhandu, Harish
Chand son of Pakhandu

64

701

Private

Agriculture

0.0003

Kumari wife of
Mewalal, Lalman son
of Mewalal, Lalji son
of Mewalal, Sanjay son
of Mewalal, Rajiv son
of Mewalal

65

702

Private

Agriculture

0.0193

Ramdhani son of
Havlu, Kevala Devi
wife of Havlu

|[703

|Private

| |Agriculture

0.0383

|Tuntun son of Hani

67

704

Government

Chakmarg

0.0078

Government of Uttar
Pradesh

68

705

Private

Agriculture

0.0453

Phoolpatti wife of
Nandlal

69

706

Government

Rasta

0.0008

Government of Uttar
Pradesh

70

707

Government

Aabadi/ Rasta

0.0093

Government of Uttar
Pradesh

71

708

Private

Agriculture

0.2963

Ashish Kumar son of
Ramjeet, Pradeep
Kumar son of Ramjeet,
Dilip Kumar son of
Ramjeet, Ashwani
Kumar son of Ramjeet,
Vijay Kumar son of
Ramjeet, Durgavati
Devi wife of Ramjeet

72

709

Private

Agriculture

0.1635

Virendra Kumar son of
Dayashankar

73

710

Private

Agriculture

0.0446

Shivakant son of
Gayatri Prasad

74

712

Government

Naali

0.0121

Government of Uttar
Pradesh

714

| |Private

| |Agriculture

0.0162||Sunil Kumar son of
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Ramhit, Anil Kumar
son of Rambhit

76

715

Private

Agriculture

0.0231

Ajay Kumar son of
Jagjitan

77

716

Private

Agriculture

0.0243

Sharda Devi wife of
Rambujharat

78

717

Private

Agriculture

0.0433

Mulaka Devi wife of
Raghunandan

79

718

Private

Agriculture

0.2014

Surendra son of
Khemai

80

719

Private

Agriculture

0.0263

Ramakant son of
Jayantri Prasad

81

723

Private

Agriculture

0.0059

Bhalchandra son of
Vishuddhanand,
Harishchandra son of
Vishuddhanand,
Shakuntala Devi wife
of Harishchand

82

765

Government

Chakmarg

0.0088

Government of Uttar
Pradesh

83

767

Private

Agriculture

0.0436

Jugul Kishore son of
Rajendra Prasad

84

768

Private

Agriculture

0.1129

Naval Kishore son of
Rajendra Prasad

85

769

Private

Agriculture

0.1198

Mahamaya son of
Shekharnath

86

770

Private

Agriculture

0.0697

Ambika Prasad son of
Shekharnath

87

771

Private

Agriculture

0.0217

Shraddha Singh wife
Pradeep Kumar Singh

88

772

Private

Agriculture

0.0949

Rajesh Kumar son of
Parasnath

89

773

Private

Agriculture

0.1402

Bhalchandra son of
Vishuddhanand,
Harishchandra son of
Vishuddhanand,
Shakuntala Devi wife
of Harishchand

90

774

Government

Rasta

0.009

Government of Uttar
Pradesh

Village: Mothaha

91

1

Government

River Gomati

0.0035

Government of Uttar
Pradesh

92

10

Private

Agriculture

0.0273

Khetau son of Sahtu,
Patau son of Sahtu,
Dharamraj son of
Dilwaran, Ravi Prakash
son of Musafir, Jiut
Choudbhary,
Jangbahadur son of
Matasaran, Ramsaran
son of Banga, Satish
Chand son of Nandlal,
Durga Prasad son of
Ghurpat, Ashok Kumar
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son of Kamla Prasad
and Mrs. Radha Devi
wife of late Kamla
Prasad, Jaichand son of
Ramsufer, Manik
Chand son of
Ramsufer, Mrs. Pyari
wife Dhanai, Umrai son
of Ramkishun,
Harishchand son of
Nandlal, Gyan Chand
son of Mishrilal, Vijay
Kumar son of
Mishrilal, Rammurat
son of Baliram,
Ramsurat son of
Baliram

93

11

Government

Chakmarg

0.008

Government of Uttar
Pradesh

94

12

Private

Agriculture

0.117

Ramesh Son of
Parasnath

95

13

Common

Agriculture/Aabadi

0.0213

Lautu Son of Nanhku
Ri, Rammurat Son of
Nanhku Ri, Yashwant
Son of Ramjanam,
Ratan Son of
Ramjanam, Umesh Son
of Ramjanam, Dinesh
Son of Ramjanam,
Government of Uttar
Pradesh

96

14

Government

Chakmarg

0.0061

Government of Uttar
Pradesh

97

15

Private

Agriculture

0.0603

Lautu Son of Nanhku
Ri, Rammurat Son of
Nanhku Ri, Yashwant
Son of Ramjanam,
Ratan Son of
Ramjanam, Umesh Son
of Ramjanam, Dinesh
Son of Ramjanam

98

16

Private

Agriculture

0.224

Harekrishna son
Raghunath, Santram
son Raghunath, Butuna
Devi wife Lalta Prasad
and Gopal, Kamla
Prasad, Vinod, Pramod,
Arvind, Dilip sons
Lalta Prasad, Kalavati
Devi wife Gendalal and
Akhilesh Kumar,
Rakesh Kumar sons
Gendalal, Juguni son of
late Ramlakhan,
Yogesh son of late
Ramlakhan, Rajesh
Kumar son of late
Ramlakhan, Sachin
Nishad son of late
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Ramlakhan, Lalchand
son Salikram, Vinod
Kumar, son of
Salikram, Vrijanand,
and Arun, son of Israj

99 5 Private Agriculture 0.0572|[Khetau son Sahtu,
Patau son Sahtu,
Dharamraj son
Dilwaran, Ramvriksh,
Ravi Prakash sons
Musafir, Jiut
Choudbhary,
Jangbahadur sons
Matasaran, Ramsaran
son Banga, Satish
Chand son Nandlal,
Durga Prasad son
Ghurpat, Ashok Kumar
son Kamla Prasad and
Mrs Radha Devi wife
Late Kamla Prasad,
Jaichand son of
Ramsufer, Manik
Chand son of
Ramsufer, Mrs Pyari
wife Dhanai, Umrai son
of Ramki Shun,
Harishchand son of
Nandlal, Gyan Chand
son of Mishrilal, Vijay
Kumar son of
Mishrilal, Rammurat
son of Baliram,
Ramsurat son of
Baliram

|100 ||6 ||Private ||Agriculture || 0.0101||Nagina son of Lakha

|Village: Gajjaffarpur

101 175 Private Agriculture 0.0002||Ajay, Vijay, Sanjay
sons Zamindar alias
Jamadar

102 176 Private Agriculture 0.0007|[Siya Dulari son of
Subedar

103 177 Government Chakmarg 0.0018[|Government of Uttar
Pradesh

104 178 Private Agriculture 0.0319||Vijay Kumar son of
Ghurhu

|105 “179 ||Private ||Agricu1ture || 0.0668||Rajnath son of Kantu

106 180 Private Agriculture 0.1275||Gyan Prakash Son of
Parasnath, Jyoti
Prakash Son of
Parasnath, Kalavati
Devi wife of Nand Lal

107 181 Private Agriculture 0.0256|[Santosh Kumar Son of
Baiju, Ashok Kumar
son of Baiju,

Prabhavati Devi wife of]
Baiju
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108 182

| |Private

| |Agriculture

0.0193|Sarju son of Madhai

109 183

Private

Agriculture

0.0155

Phool Chand son of
Madhai

110 185

Government

Naali

0.0139

Government of Uttar
Pradesh

111 223

Government

Chakmarg

0.0093

Government of Uttar
Pradesh

112 227

Private

Agriculture

0.0787

Kamal son of Babu
Nandan

113 228

Private

Agriculture

0.1399

Samal son of Babu
Nandan

114 |]229

| |Private

| |Agricu1ture

0.0035||Rajnath son of Kantu

115|230

| |Private

| |Agriculture

0.0032||Rajnath son of Kantu

116 231

Private

Agriculture

0.002

Paras Nath son of Antu,
Dudhnath son of Antu

117 232

Private

Agriculture

0.0052

Ram Aadhaar son of
Babu Nandan

118 233

Government

Naali

0.0074

Government of Uttar
Pradesh

119 234

Private

Agriculture

0.059

Doodh Nath son of
Antu, Paras Nath son of]
Antu

120 235

Private

Agriculture

0.113

Shyam Dev son of
Nathai, Baijnath son of
Nathai, Amarnath son
of Nathai, Samarnath
son of Nathai

121 238

Government

Chakmarg

0.0108

Government of Uttar
Pradesh

122 240

Private

Agriculture

0.0546

Ramesh Kumar, Umesh
Kumar, Rajesh,
Akhilesh, Dinesh
Kumar, Brijesh Kumar
sons of Faujdar and
Sangeeta Devi wife of
late Suresh and Alok,
Pratik son of Sangeeta
Devi

123 241

Private

Agriculture

0.076

Parana Devi wife of
Shelendra Kumar,
Krishna Kanhaiya son
of Shailendra Kumar,
Janmejaya son of
Shailendra Kumar,
Sanjay son of
Shailendra Kumar,
Sawan son of
Shailendra Kumar,
Nirbhay son of
Shailendra Kumar,
Akhilesh Kumar son of
Faujdar, Rajesh Kumar
son of Faujdar, Suresh
Kumar son of Faujdar,
Ramesh Kumar son of
Faujdar, Umesh Kumar
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son of Faujdar, Dinesh
Kumar son of Faujdar

124

242

Private

Agriculture

0.069

Amarnath son of
Nathai, Shyam Dev son
of Nathai, Baij Nath
son of Nathai, Samar
Nath son of Nathai,
Ramesh Kumar, Umesh
Kumar, Rajesh,
Akhilesh, Dinesh
Kumar, Brijesh Kumar
sons of Faujdar and
Sangeeta Devi wife of
late Suresh and Alok,
Pratik son of Sangeeta
Devi, Nand Lal son of
Bhulai

125

247

Private

Agriculture

0.0204

Raj Kumar son of
Prabhudei Mata,
Rakesh Kumar son of
Prabhudei Mata, Kalika
son of Jhullur, Bandhu
son of Jhullur, Surendra
son of Jhullur,
Mahendra son of
Jhullur, Nandlal son of
Bhulai, Ramesh
Kumar, Umesh Kumar,
Rajesh, Akhilesh,
Dinesh Kumar, Brijesh
Kumar sons of Faujdar
and Sangeeta Devi wife
of late Suresh and Alok
,Prateik son of
Sangeeta Devi

126

248

Private

Agriculture

0.1165

Ramesh Kumar, Umesh
Kumar, Rajesh,
Akhilesh, Dinesh
Kumar, Brijesh Kumar
sons of Faujdar and
Sangeeta Devi wife of
late Suresh and Alok,
Pratik son of Sangeeta
Devi, Nandlal son of
Bhulai

127

1249

| |Private

|Agriculture

0.0826

|Nand1al son of Bhulai

128

251

Private

Agriculture

0.1221

Kalika son of Jhullur,
Bandhu son of Jhullur,
Mrs Rekha Devi wife
of Rajesh Yadav,
Mahendra son of
Jhullur

129

252

Private

Agriculture

0.1425

Raj Kumar son of
Prabhudei Mata,
Rakesh Kumar son of
Prabhudei Mata, Kalika
son of Jhullur, Bandhu
son of Jhullur, Surendra
son of Jhullur,
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Mahendra son of
Jhullur, Nandlal son of
Bhulai, Ramesh
Kumar, Umesh Kumar,
Rajesh, Akhilesh,
Dinesh Kumar, Brijesh
Kumar sons of Faujdar
and Sangeeta Devi wife
of late Suresh and
Alok, ,Prateik son of
Sangeeta Devi

130

253

Common

Agriculture/Aabadi

0.2076

Raj Kumar, Rakesh
Kumar son of
Ramdhari, Kalika,
Bandhu, Surendra,
Mahendra son of
Jhullur, Faujdar,
Nandlal son of Bhulai,
Chhabiraj son of
Harkhu, Ghanshyam,
Om Prakash, Jai
Prakash, Mrityunjay,
Dhananjay, Mrs Kalra
Devi wife of
Ramchandra,
Ramlakhan, Ramdular,
Rampat, Rajpat,
Rajdev, Satte Lal son of]
Rambali, Smt Sangeeta
Devi wife of Raj
Bahadur, Ramlal son of
Ramkaran, Government
of Uttar Pradesh

131

254

Government

Naala

0.0083

Government of Uttar
Pradesh

132

303

Private

Agriculture

0.0003

Shyamsundar son
Sherai, Mundar son
Sherai, Tribhuvan
Yadav, Ajay Yadav,
Vijay Yadav, Sanjay
Yadav sons Panchuram
and Sheetaldei wife late
Panchuram

133

304

Government

Sector Marg

0.003

Government of Uttar
Pradesh

134

305

Government

Naveen Parti

0.012

Government of Uttar
Pradesh

135

306

Government

Sector Marg

0.012

Government of Uttar
Pradesh

136

307

Private

Agriculture

0.1471

Kanti Devi wife of
Ghanshyam and Rahul
son of Ghanshyam,
Omprakash son of
Ramchandar,
Jaiprakash son of
Ramchandar,
Mrityunjay son of
Ramchandar,
Dhananjay son of
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Ramchandar, Phulra
Devi wife of

Ramchandar

137 308 Private Agriculture 0.0763|(Chhaviraj son of
Harkhu

138 311 Private Agriculture 0.3512||Shobhnath son of

Patiraj, Sushil Kumar
son of Patiraj, Vikas
Kumar son of Vijay
Kumar

139 312 Private Agriculture 0.1008||[Ramdev son of Sadhai,
Sarju son of Madhai,
Phool Chand son of
Madhai, Shyamdev son
of Nathai, Baijnath son
of Nathai, Amar Nath
son of Nathai, Samar
Nath son of Nathai,
Santosh Kumar son of
Baiju, Ashok Kumar
son of Baiju,
Prabhavati Devi wife of]
Baiju, Rajendra Prasad
son of Raghunath,
Baburam son of
Raghunath Badhouna,
Ramjeet son of
Laldhar, Shyamjit son
of Laldhar

140 313 Private Agriculture 0.085[|Ramlakhan son of
Rambali, Samla Devi
wife of late Ramdular,
Omprakash son of late
Ramdular, Jaiprakash
son of late Ramdular,
Shriprakash son of late
Ramdular, Ved Prakash
son of late Ramdular,
Premprakash son of late
Ramdular, Rampat son
of Rambali, Rajpat son
of Rambali, Rajdev son
of Rambali, Satte Lal
son of Rambali,
Praveen son of Raj
Bahadur, Mrs Sangeeta
Devi wife of Raj
Bahadur

141 314 Private Agriculture 0.1512|[Ramlakhan son of
Rambali, Samla Devi
wife of late Ramdular,
Omprakash son of late
Ramdular, Jaiprakash
son of late Ramdular,
Shriprakash son of late
Ramdular, Ved Prakash
son of late Ramdular,
Premprakash son of late
Ramdular, Rampat son
of Rambali, Rajpat son
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of Rambali, Rajdev son
of Rambali, Satte Lal
son of Rambali,
Praveen son of Raj
Bahadur, Smt Sangeeta
Devi daughter of Raj
Bahadur

142 316

Government

Aabadi

0.0025

Government of Uttar
Pradesh

143 323

Private

Agriculture

0.0344

Ramlakhan son of
Rambali, Samla Devi
wife of late Ramdular,
Omprakash son of late
Ramdular, Jaiprakash
son of late Ramdular,
Shriprakash son of late
Ramdular, Ved Prakash
son of late Ramdular,
Premprakash son of late
Ramdular, Rampat son
of Rambali, Rajpat son
of Rambali, Rajdev son
of Rambali, Satte Lal
son of Rambali,
Praveen son of Raj
Bahadur, Smt Sangeeta
Devi daughter of Raj
Bahadur

144 |[324

|Private

| |Agriculture |

0.0211

|Parasnath son of Antu

145 325

Private

Agriculture

0.0197

Smt Geeta Devi wife of
Parasnath

146 326

Private

Agriculture

0.0038

Smt Geeta Devi wife of
Parasnath

147 330

Private

Agriculture

0.0703

Suresh alias Yashwant
and Amarnath son of
Prithvi, Suresh son of
Devraj, Premprakash
son of Ramdular

Village: Kalyanpur

148 445

Private

Agriculture

0.0293

Vikas, Vijay son of
Sushil, Shobhnath,
Sushil Kumar son of
Patiraj

149 446

Private

Agriculture

0.1157

Tufani, Vansraj son of
Devraj, Yaswant son of
Baijnath, Sarvjeet son
of Raghunath, Smt
Susila Devi wife of
Sarvjeet, Anil Kumar,
Sunil Kumar son of
Rajaram, Sobhnath,
Susil Kumar son of
Patiraj, Vikash, Vijay
son of Susil Kumar

150 447

Private

Agriculture

0.04

Tufani, Vansraj son of
Devraj, Yaswant son of
Baijnath, Sarvjeet son
of Raghunath, Smt
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Susila Devi wife of
Sarvjeet, Anil Kumar,
Sunil Kumar son of
Rajaram, Sobhnath,
Susil Kumar son of
Patiraj, Vikash, Vijay
son of Susil Kumar

151

448

Private

Agriculture

0.0235

Sarvjeet son of
Raghunath

152

449

Private

Agriculture

0.026

Susila Devi wife of
Sarvjeet

153

450

Government

Chakmarg

0.008

Government of Uttar
Pradesh

154

451

Government

Nai Parti

0.012

Government of Uttar
Pradesh

155

|l452

| |Private

| |Agriculture

0.0648||Pannalal son of Jitai

156

|l453

| |Private

| |Agriculture

0.0782||Mannalal son of Chitai |

157

469

Government

Chakmarg

0.0196

Government of Uttar
Pradesh

158

471

Private

Agriculture

0.094

Indradev, Kamlesh,
Vimlesh, Satyadev son
of Shyamdev

159

472

Government

Naveen Parti

0.03

Government of Uttar
Pradesh

160

|l473

| |Private

| |Agriculture

0.023

|Kanta wife of Feru

161

474

Private

Agriculture

0.0352

Chandrabhan son of
Sundar

162

480

Private

Agriculture

0.0158

Hansa Devi wife of
Rajman

[163

|l481

|Private

| |Agriculture

0.1454

|Chaviraj son of Harkhu

164

482

Private

Agriculture

0.1685

Mahtab Alam son of
Anwar Ahmad

165

483

Private

Agriculture

0.1196

Akhtari Begam wife of
Kutubuddin,
Mohammad Afsar,
Mohammad Arshad,
Mohammad Hasnain
son of Kutubuddin,
Mohammad Akeel,
Mohammad Jawed,
Mohammad Shareef
Shaikh son of
Alauddin, Jubaida
begum wife of
Alauddin

166

484

Private

Agriculture

0.1325

Alauddin son of
Jahangir

167

486

Private

Agriculture

0.173

Shivnarayan son of
Kedar

168

489

Private

Agriculture

0.5798

Awadh Narayan son of
Ramraj

169

694

Common

Agriculture/Sarvajanik
Marg/Irrigation Dept
UP/Nai

0.1435

Ashok Kumar, Saroj
Kumar son of
Vidyabhushan alias
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Parati/Chakmarg

Paltu, Ajay Kumar,
Sanjay Kumar son of
Chandrabhan,
Rasamani Devi wife of
Chandrabhan, Rahul,
Raj Kumar, Lucky son
of Brijesh Kumar,
Savita Devi wife of
Brijesh Kumar,
Umashankar,
Ramashankar, Rajendra
Prasad, Ravindra Nath
son of Lal Bahadur,
Kalavati Devi wife of
Lal Bahadur, Lalchand
alias Siblu, Bablu alias
Bhutan son of
Phoolchand, Kalavati
wife of Phoolchand,
Mannalal, Mala,
Jhoolan son of
Pancham, Lalji,
Bhullan Prasad,
Munnalal son of
Lochan, Chanra Devi
wife of Lochan,
Irrigation Department,
Government of Uttar
Pradesh

[170

695

|Private

| |Agriculture |

0.0585

|J ittu son of Shivnath

171

696

Private

Agriculture

0.0905

Mohammad Mozamil
son of Mohammad
Islam

172

697

Private

Agriculture

0.0895

Durga Prasad son of
Babunand

173

698

Private

Agriculture

0.0878

Akash, Vishal son of
Sureshchand, Meena
Devi wife of
Sureshchand,
Rameshchand, Rajesh
Kumar son of
Umashankar

174

699

Private

Agriculture

0.042

Abdul Samad urf
Ahmad Khan son of
Shaukat Khan, Ruksana
Bano, wife of Abdul
Samad

175

700

Government

Naali

0.017

Government of Uttar
Pradesh

176

701

Private

Agriculture

0.108

Ajay Kumar, Vijay
Kumar, Sanjay Kumar
son of Sukhram, Vimla
Devi wife of Sukhram

177

702

Government

Naali

0.013

Government of Uttar
Pradesh

178

703

Private

Agriculture

0.2552

Firoz Ahmad,
Mohammad Salim son
of Sahzad
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179

704

| |Private

| |Agriculture

0.03||Somaru son of Sitaram |

180

721

Government

Chakmarg

0.0169

Government of Uttar
Pradesh

181

722

Private

Agriculture

0.2498

Hafeez, Taufiq son of
Abdul Rahman,
Shyambabu, Rambabu
son of Mahindar

182

723

Private

Agriculture

0.083

Hafeez, Taufiq son of
Abdul Rahman,
Shyambabu, Rambabu
son of Mahindar

183

768

Government

Sadak kham

0.1139

Government of Uttar
Pradesh

184

769

Private

Agriculture

0.109

Akhlak Ahmad alis
Neyaz Ahmad,
Noorulhoda,
Samsudoha,
Badrudoha, Riyaz
Ahmed, Mohammad
Faruq son of
Sirajulhaq, Ashok
Kumar, Saroj son of
Vidyabhusan, Ajay,
Sanjay son of
Chandrabhan, Rahul,
Raju, Lucky son of
Brejesh, Sarita wife of
Brejesh, Khurshid
Ahmed, Jawed Ahmed,
Tabrej Khan, son of
Ajaz Ahmed

185

770

Private

Agriculture

0.0195

Mohammad wamique,
Mohammad Danish,
Mohammad Saqib son
of Anarullah, Hunaira
Bibi wife of Anarullah,
Neha Kaushar, Fiza
Kaushar daughter of
Mohammad Irshad,
Anjum Ara daughter of
Mohammad Irshad

186

771

Private

Agriculture

0.0057

Khaiullah, Inamullah,
Hameedullah son of
Abdul Rahim, Matbool
Ahmad, Masood
Ahmed, Masror Ahmad
son of Hasmat Ali,
Rahmullah, Sanaullah,
Samiullah son of
Rahmatullah

187

772

Private

Agriculture

0.0027

Khaiullah, Inamullah,
Hameedullah son of
Abdul Rahim, Matbool
Ahmad, Masood
Ahmed, Masror Ahmad
son of Hasmat Ali,
Rahmullah, Sanaullah,
Samiullah son of
Rahmatullah
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|Village: Kabulpur

188

10

Government

Banjar

0.032

Government of Uttar
Pradesh

189

101

Private

Agriculture

0.121

Muhammad Azad son
of Imtaj Khan, Raees
Ahmad son of Imtaj
Khan, Anees Ahmad
son of Imtaj Khan,
Parvez Ahmad son of
Imtaj Khan

190

102

Private

Agriculture

0.0443

Samar Singh son of
Vanwari

191

103

Private

Agriculture

0.0497

Baby Chauhan wife
Baburam, Shiv Kumar
son Baburam, Mrs.
Chandrakala Devi wife
Ranveer, Mrs. Nishi
Srivastava wife Prabhat
Kumar Srivastava,
Jagpati wife of
Madanlal

192

105

Private

Agriculture

0.0289

Parvez Ahmed son of
Md Asiullah Kha

193

106

Government

Naveen Parti

0.0189

Government of Uttar
Pradesh

194

107

Government

Aabadi

0.0012

Government of Uttar
Pradesh

195

108

Government

Sector Marg

0.004

Government of Uttar
Pradesh

196

109

Private

Agriculture

0.0135

Muhammad Azad son
of Imtaj Khan, Raees
Ahmad son of Imtaj
Khan, Anees Ahmad
son of Imtaj Khan,
Parvez Ahmad son of
Imtaj Khan, Zikr Ullah
son of Taki, Raeesul
Nisha wife of Sirajul,
Samsuddin son of
Sirajul, Badruddin
Khan son of Sirajul,
Riaz Ahmad son of
Sirajul, Farooqg Ahmad
son of Sirajul

197

11

Private

Agriculture

0.0003

Ram ji son of
shobhanath

198

110

Government

Aabadi

0.012

Government of Uttar
Pradesh

199

111

Common

Agriculture/Naveen
Parti

0.015

Ram Samjhu son of
Jakaran, Ram Jeet son
of Jakaran, Ram Surat
son of Jakaran, Ram
Murat son of Jakaran,
Ram Sevak son of
Jakaran, Uttar Pradesh
Government

1200

112

| |Private

| |Agricu1ture

0.012||Kailash son of Shobh
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Nath, Jiya Lal son of
Lautu

201

12

Private

Agriculture

0.032

Rajesh Kumar son of
Ramchander, Pramod
Kumar son of
Ramchander

202

127

Private

Agriculture

0.01

Ram Samjhu son of
Jakaran, Ram Jeet son
of Jakaran, Ram Surat
son of Jakaran, Ram
Murat son of Jakaran,
Ram Sevak son of
Jakaran

203

128

Private

Agriculture

0.0018

Shamim son of Amin
Ahmed, Naushad son
of Amin Ahmed,
Shamshad son of Amin
Ahmed

204

128/413

Private

Agriculture

0.0738

Hajeez son of Abdul
Rehman, Taufiq son of
Abdul Rehman

205

129

Private

Agriculture

0.1109

Mazur Ahmad son of
Sardar Ali, Jai Singh
son of Lalchand,
Subhash Chand son of
Lalchand, Arvind
Kumar son of
Lalchand, Dharmendra
Pratap son of Lalchand,
Shashi Kumar son of
Lalchand, Gyanati Devi
wife of Jaisingh

206

13

Private

Agriculture

0.053

Shiv Shankar son of
Shobhnath

207

14

Private

Agriculture

0.0795

Amirullah son of
Shavvir, Ziaullah son
of Shavvir, Nargis wife
of Hafizullah,
Mohammed Razi son of]
Hafizullah, Javed
Ahmed son of Nazir,
Zubair alias Parvez son
of Nazir, Shahidunn
Nisha wife of Nazir,
Wamiq Ahmed son of
Anar Ullah, Danish
Ahmed son of Anar
Ullah, Saqib son of
Anar Ullah, Humaira
Bibi wife of Anar
Ullah, Neha Kaushar
daughter of Irshad
Ahmed, Fiza Kaushar
daughter of Irshad
Ahmed, Anjum Ara
wife of late Irshad
Ahmed, Istekhar
Ahmed son of
Waliullah, Belal
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Ahmed son of
Waliullah, Saroj
Ahmed son of
Waliullah, Afroz son of
Sahatab, Shahista Bano
son of Salauddin

208 16

Private

Agriculture

0.4835

Liaquat Ali son of
Munir Khan, Shohrab
son of Rahimuddin,
Arif son of
Rahimuddin, Dalsingar
son of Ramprasad,
Sugpatti son of
Tarachand, Sona Devi
wife of Lal Bahadur,
Anand Kumar son of
Lal Bahadur, Ashok
Kumar son of Lal
Bahadur, Meera Devi
wife of Virjulal Gupta

209 19

Private

Agriculture

0.1005

Javed Ahmad son of
Nazir, Zubair Ahmad
alias Parvez son of
Nazir, Shahidun Nisha
daughter of Nazir

210 20

Private

Agriculture

0.095

Ameer Ullah son of
Shavvir, Zia Ullah son
of Shavvir, Nargis wife
of Hafizullah,
Mohammad Razi son of]
Hafizullah, Wamiq
Ahmed son of
Anarullah, Danish
Ahmed son of
Anarullah, Saqib
Ahmed son of
Anarullah, Humaira
Bibi wife of Anarullah,
Neha Kaushar daughter
of Irshad Ahmed, Fiza
Kaushar daughter of
Irshad Ahmed, Anjum
Ara wife of late Irshad
Ahmed, Istekhar
Ahmed son of
Waliullah, Belal
Ahmed son of
Waliullah, Saroj
Ahmed son of
Waliullah

211 3

Government

Sadak

0.0036

Government of Uttar
Pradesh

212 34

Government

Chakmarg

0.0152

Government of Uttar
Pradesh

213 44

Private

Agriculture

0.0738

Aslam Khan son of
Hakeem Ullah, Naseem
Khan son of Hakeem
Ullah, Zulgadar Khan
son of Hakeem Ullah,
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Akhtarun Nisha wife of
Hakeem Ullah

214

45

Private

Agriculture

0.1046

Izhar ahmed son of
Ainul

215

46

Private

Agriculture

0.0859

Nazaruddin son of Fajr
Ali, Kamruuddin son of’
Fajr Ali

216

49

Private

Agriculture

0.0708

Nazaruddin son of Fajr
Ali, Kamruuddin son of’
Fajr Ali

217

50

Private

Agriculture

0.0528

Nazaruddin son of Fajr
Ali, Kamruuddin son of’
Fajr Ali

218

51

Private

Agriculture

0.0468

Nazaruddin son of Fajr
Ali, Kamruuddin son of’
Fajr Ali

219

64

Private

Agriculture

0.3614

Salauddin son of
Mohammed Mohsin,
Abdus Salam,
Alauddin, Mo Kalam,
son of Mohammed
Mohsin

220

65

Private

Agriculture

0.0138

Mohd Kalam son of
Muhammad Mohsin

221

66

Private

Agriculture

0.0155

Humayun Khan son of
Saudagar Khan,
Rustam Khan son of
Saudagar Khan, Arbaaz
son of Afzal, Shahbaz
son of Afzal, Roshan
Ara wife of Afzal

222

67

Private

Agriculture

0.0363

Suhail Khan son of
Anwar, Aqil Khan son
of Anwar, Moveen
Ahmad son of Din
Muhammad, Amin
Muhammad son of Din
Muhammad,
Muhammad Javed son
of Athar Ali, Abdul
Aish son of Athar Alj,
Shamina Begum wife
of Athar Alj,
Muhammad Aish son
of Athar Ali

223

78

Government

Chakmarg

0.0091

Government of Uttar
Pradesh

224

79

Government

Raasta

0.0647

Government of Uttar
Pradesh

225

81

Private

Agriculture

0.0836

Noorain, Sahruddin son
of Ali Susen

226

82

Private

Agriculture

0.0341

Jokhai son of Ramraj,
Ramsingh son of
Ramraj, Bharat Singh
son of Ramraj,
Harishchandra son of

Ramraj
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227

83

Private

Agriculture

0.04

Jokhai son of Ramraj,
Ramsingh son of
Ramraj, Bharat Singh
son of Ramraj,
Harishchandra son of
Ramraj

228

84

Private

Agriculture

0.0266

Sehruddin son of Ali
Susen, Noor Ain
daughter of Ali Susen

229

87

Government

Chakmarg

0.0071

Government of Uttar
Pradesh

230

Private

Agriculture

0.0003

Parasnath son of Antu,
Shivshankar son of
Shobhnath, Kalawati
wife of Ramchandra

231

93

Private

Agriculture

0.0143

Bhola Nath son of
Jairam, Hori Lal son of
Jairam, Aadya Singh
son of Jairam

232

94

Private

Agriculture

0.0097

Manbhavati Devi wife
of Rampadarath and
Jitendra son of
Rampadarath and
Ravindra son of
Rampadarath, Pradum
Chauhan son of
Rambharat, Dilip
Chauhan son of
Rambharat, Pradeep
Chauhan son of
Rambharat, Ajit
Chauhan son of
Rambharat,
Indrabahadur son of
Ramlakhan,
Virendrabahadur son of
Ramlakhan,
Narendrabahadur son
of Ramlakhan, Ajay,
Arjun, Israji, Ganesh,
Jaishankar son of
Ramjatan

233

95

Private

Agriculture

0.0148

Tej Bahadur son of
Ramdev, Jitendra
Kumar son of Rai
Bahadur, Mahendra
Kumar son of Rai
Bahadur

234

96

Private

Agriculture

0.006

Sarju Devi wife
Tribhuvan, Ramsingh
Chauhan son
Tribhuvan,
Harishchandra Chauhan
son Tribhuvan, Anil
Kumar Chauhan son
Tribhuvan, Rajendra
Prasad son Khurbhur,
Mahendra Prasad son
Khurbhur
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235 |97 ||Private ||Agriculture I 0.0063||Lalji Son of Sukhdev |

236 98 Private Agriculture 0.0066||Sahdev alias Lodi Son
of Mangal

237 99 Private Agriculture 0.008(|Rajnath son of
Mithailal, Parvati wife
of Mithailal

Village: Jamalpur

238 112 Private Agriculture 0.0094|[Urmila Devi wife of
Peshkar Chauhan

239 113 Private Agriculture 0.0083||Rajesh Kumar son of
Changur, Radheshyam

son of Changur,
Ramkumar son of

Huvchand

240 114 Private Agriculture 0.014{|Mohan son of
Akshayvar

241 115 Private Agriculture 0.037||Devnarayan son of

Jawahar, Ramchandra
son of Jawahar,
Rameshwar son of

Jawahar

242 116 Private Agriculture 0.1117||Ramsakal son of
Harilal

243 117 Private Agriculture 0.019|[Ramesh Kumar son of
Kanhaiya

|244 “1 18 ||Private ||Agriculture || 0.019||Dinesh son of Kanhaiya

245 119 Private Agriculture 0.0229|[Budhna son of Jawahar,

Ramchandra son of
Jawahar, Rameshwar
son of Jawahar,
Devnarayan son of
Jawahar, Peshkar son
of Youngly, Ashok
Kumar son of Youngly

246 120 Government Chakmarg 0.0173||Government of Uttar
Pradesh
247 121 Private Agriculture 0.04{|Atwari Devi wife of

Rajdev, Virendra
Pratap son of Rajdev,
Sanjay Kumar son of
Rajdev

248 122 Private Agriculture 0.1816|(Atwari Devi wife of
Rajdev, Virendra
Pratap son of Rajdev,
Sanjay Kumar son of

Rajdev

249 123 Private Agriculture 0.116|[Vishwanath son of
Jhunjhun

250 124 Private Agriculture 0.1161||Ramlal son of
Akshayvar

251 304 Government Chakmarg 0.004||Government of Uttar
Pradesh

252 305 Government Naveen Parti 0.0093|(Government of Uttar

Pradesh
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253

306

Private

Agriculture

0.0337

Kamala wife of Rajdev,
Jagdish son of
Ramdular, Mulka Devi
wife of late Ramdular,
Sanjay Kumar son of
Rajdev

254

324

Government

Mukhyamarg

0.0126

Government of Uttar
Pradesh

255

325

Private

Agriculture

0.0305

Israji wife of Sharda,
Udayraj son of Sharda,
Shyamraj son of Sharda

256

337

Private

Agriculture

0.4825

Umashankar son of
Subedar

257

338

Government

Naali

0.004

Government of Uttar
Pradesh

258

339

Private

Agriculture

0.0026

Shrinath son of Ramraj,
Santosh Kumar son of
Shrinath, Anil Kumar
son of Shrinath, Manju
wife of Dinesh,
Shubham son of Dinesh

259

340

Private

Agriculture

0.0573

Akhilesh Kumar son of
Devnath,
Rameshchandra son of
Devnath, Sudama Devi
wife of Devnath

260

341

Private

Agriculture

0.0483

Ramlochan son of
Jagardeo, Gomti wife
of Jaisingh, Rekha Devi
wife of Raj Bahadur,
Lalmani Devi wife of
Munnalal, Vijlesh
Kumar son of
Ramasare, Shailesh
Kumar son of
Ramasare, Smt.
Shyama Devi wife of
Nandu

261

351

Private

Agriculture

0.3149

Jeeravati wife
Dayashankar, Vinay
Kumar son Subedar

262

373

Private

Agriculture

0.0121

Indravati Devi wife of
Harishchandra, Kajal
wife of Harishchandra,
Gulabchand son of
Fursat, Dukhna son of
Fursat, Pardeshi son of
Harishchandra, Rakesh
son of Harishchandra,
Subhash son of Fursat

263

374

Private

Agriculture

0.0144

Ramlochan son of
Jagardev, Saheblal son
of Ramdhari, Pannalal
son of Laujari, Shivraj
son of Jagarnath, Santa
son of Jagarnath,
Lalsaheb son of Ramjit,
Manilal son of Ramjit,
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Sherbahadur son of
Ramyjit, Sunil son of
Baburam, Anil Kumar
son of Baburam,
Kalavati Devi wife of
Baburam, Sarvesh son
of Achche Lal, Rohit
son of Achche Lal,
Rohan son of Achche
Lal, Aryan son of
Achche Lal, Durgavati
wife of Achche Lal,
Govind son of
Ramdular, Yashoda son
of Budhiram, Bijlesh
Kumar son of
Ramasare, Shailesh
Kumar son of
Ramasare, Smt.
Shyama Devi wife of
Nandu

264

375

Government

Chakmarg

0.0231||Government of Uttar
Pradesh

265

376

Private

Agriculture

0.0147||Indravati Devi wife of
Harishchandra, Kajal
daughter of
Harishchandra,
Gulabchand son of
Fursat, Dukhna son of
Fursat, Pardeshi son of
Harishchandra, Rakesh
son of Harishchandra,
Subhash son of Fursat

266

377

Private

Agriculture

0.035(|Krishnashankar son
Ramayash, Chandravati
Devi wife Ramayash,
Dayashankar son
Ramayash, Shivshankar
son Ramayash

267

378

Private

Agriculture

0.017||Rajdev son of Lalta
Prasad

268

379

Private

Agriculture

0.011{|Dukhna Devi Wife of
Fursat

269

380

Private

Agriculture

0.025|(Bhoolan son of Hira,
Moolchand son of Hira

270

|[381

| |Private

| |Agriculture

0.0229||Lalchand son of Hira

271

382

| |Private

| |Agriculture

0.021||Ash0k son of Algu

272

383

||Private

| |Agricu1ture

0.03||La1mani son of Algu

273

|[384

| |Private

| |Agriculture

0.031||Santosh son of Algu

274

385

Government

Naveen Parti

0.0017||Government of Uttar
Pradesh

275

386

Private

Agriculture

0.002||Ramchandra son of
Jawahar

276

387

Private

Agriculture

0.002{|Rameshwar son of
Jawahar

[277

388

| |Government

||Naveen Parti

0.0073||Government of Uttar
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|Pradesh

278

389

Private

Agriculture

0.044

Ramchandra son of
Jawahar

279

390

Private

Agriculture

0.0596

Rameshwar son of
Jawahar

280

391

Private

Agriculture

0.0549

Devnarayan son of
Jawahar

281

398

Private

Agriculture

0.0427

Budhna son of Jawahar,
Ramchandra son of
Jawahar, Rameshwar
son of Jawahar,
Devnarayan son of
Jawahar, Peshkar son
of Youngly, Ashok
Kumar son of Youngly

282

399

Private

Agriculture

0.0068

Tulsi son of Gudar,
Mrs. Vasanti wife of
Devnarayan

283

405

Private

Agriculture

0.0058

Saheb Lal son of
Ramdhari

284

406

Government

Chakmarg

0.0027

Government of Uttar
Pradesh

1285

|l408

|Private

| |Agriculture

0.0072

|Buddhu son of Jalpa

286

478

Government

Nala

0.0449

Government of Uttar
Pradesh

287

481

Private

Agriculture

0.0004

Ramanugrah son of
Girjanand, Rajeshwari
son of Girjanand,
Muralidhar son of
Gopal, Prince son of
Ajay Kumar, Amit son
of Ajay Kumar, Geeta
Devi wife of Ajay
Kumar, Anjani son of
Ramdular, Prabhanjan
son of Ramdular,
Sameer son of
Ramdular, Narmada
son of Ramdular,
Pyarelal son of
Rammanohar, Sharad
son of Shriram, Anil
Kumar son of Shriram,
Ajit Kumar son of
Shriram, Deepak son of
Shriram, Sarojini wife
Shriram, Awadhesh son
of Mahendra, Dinesh
son of Mahendra,
Ramesh son of
Mahendra, Akhilesh
son of Kariya, Suresh
son of Kariya, Sandesh
son of Kariya,
Shakuntala wife
Kariya, Jaisingh son of
Nityanand, Ravindra
son of Aarti, Ramasare
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son of Aarti, Jagdish
son of Aarti, Puneet son
of Aarti, Pradeep son of|
Aarti, Umdesh son of
Aarti, Deepchand son
of Aarti, Amar Singh
son of Girdhari,
Chandan Singh son of
Girdhari, Geeti Devi
wife of Chandan,
Atwari Devi wife of
Rajdev, Virendra
Pratap son of Rajdev,
Sanjay Kumar son of
Rajdev

288

482

Private

Agriculture

0.0458

Gauri Shankar son of
Punwasi, Chandan
Singh son of Girdhari,
Geeti Devi wife of
Chandan Chauhan

289

483

Private

Agriculture

0.012

Md Ishaq son of
Qayam Ali, Niaz son of
Qayam Ali, Nazir
Ahmad son of Ilahi
Bagsh, Hamid Ali son
of Ilahi Bagsh,
Devanand son of
Jawahar, Parmanand
son of Jawahar, Sanjay
Kumar son of Jawahar,
Sitaram son of
Sukhnandan, Viraju son
of Lallan, Faujdar son
of Lallan, Rajendra son
of Lallan, Mahender
son of Lallan, Tara
Devi wife of Ashok
Kumar, Kuldeep son of
Ashok Kumar, Sandeep
son of Ashok, Mita
wife of Vikram and
Ramashankar, Motilal
son of Vikram,
Vishwanath son of
Jhunjhun

290

484

Private

Agriculture

0.012

Virju son Lalla, Faujdar
son Lalla, Rajendra son
Lalla, Mahendra son
Lalla, Vijay Singh son
Tulsi, Atwari Devi wife
of Rajdev, Virendra
Pratap son of Rajdev,
Sanjay Kumar son of
Rajdev, Amar Singh
son of Girdhari,
Chandan Singh son of
Girdhari, Surasati wife
of Girdhari, Geeta Devi
wife of Chandan,
Devanand son of
Jawahar, Parmanand
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son of Jawahar, Sanjay
Kumar son of Jawahar,
Mrs Bhutka wife of
Jawahar, Kuldeep,
Sandeep son of
Vikhudu, Tara Devi
wife of Vikhudu,
Vikram son of
Jhunjhun, Vikhadu son
of Jhunjhun,
Vishwanath son of
Jhunjhun,

291

485

Private

Agriculture

0.02

Ishaq son of Qayyum
Ali, Nazir Ahmad son
of Qayyum Ali, Nayaz
Ahmad son of Qayyum
Ali, Hamid Ali son of
Qayyum Ali

292

486

Private

Agriculture

0.0736

Atwari Devi wife of
Rajdev, Shivkumari
Devi wife of Triveni,
Chandan Singh son of
Girdhari, Vijay Singh
son of Tulsi, Virendra
Pratap son of Rajdev,
Geeta Devi wife of
Chandan, Sanjay
Kumar son of Rajdev

293

487

Government

Chakmarg

0.004

Government of Uttar
Pradesh

294

488

Private

Agriculture

0.004

Atwari Devi wife of
Rajdev, Amar singh
son of Girdhari,
Chandan Singh son of
Girdhari, Vijay Singh
son of Tulsi, Virendra
Pratap son of Rajdev,
Geeta Devi wife of
Chandan, Sanjay
Kumar son of Rajdev

295

489

Government

Aabadi

0.0115

Government of Uttar
Pradesh

296

50

Government

Nala

0.0155

Government of Uttar
Pradesh

297

62

Private

Agriculture

0.0007

Avadhesh son of
Kishore, Kailash son of
Kishore, Jayju son of
Kishore

298

63

Government

Chakmarg

0.0019

Government of Uttar
Pradesh

299

64

Private

Agriculture

0.0005

Sunara Devi wife of
Birju

300

73

Private

Agriculture

0.0015

Dhruvlal son of
Saheblal, Lalji son of
Saheblal, Virendra son
of Dashrath, Surendra
son of Dashrath
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|301 ||74 ||Private ||Agriculture || 0.011 1||Mahendra son of Lalla |

302 75 Private Agriculture 0.0209||Jokhu son of Mewalal,
Subhash Chandra son
of Mewalal

303 76 Government Naveen Parti 0.01||Government of Uttar
Pradesh

304 77 Private Agriculture 0.0125|(Kedarnath son of

Bechan, Chandrabhan
son of Ramfer,
Ramdeyi wife of
Ramfer, Santosh
Kumar son of Ramfer

305 78 Private Agriculture 0.0177|[Samar Bahadur son of
Jairam,
Lakshminarayan son of
Jairam, Lalji son of
Sahablal, Dhruvlal son
of Sahablal,
Ramchander son of
Sahablal, Surendra son
of Dashrath, Virendra
son of Dashrath,
Dharmadev son of
Ramadhar, Mrs Patti
wife of Ramadhar,
Ramdular son of
Shivshankar,
Lalbahadur son of
Phoolchandra, Dan
Bahadur son of Phool
Chand, Sarjudei wife of
Phool Chand,
Dharmendra son of
Amar Bahadur, Arvind
son of Amar Bahadur,
Jitendra son of Amar
Bahadur, Lal Chand
son of Bhagwati
Prasad, Gyan Chand
son of Bhagwati
Prasad, Jokhu son of
Mewalal, Subhash son
of Mewalal, Santosh
son of Jamindar,
Ashutosh Kumar son of
Jamindar, Vishram son
of Badri, Ghanshyam
son of late Paras Nath,
Ramji son of late Paras
Nath, Shyam Ji Singh
son of late Paras Nath
Singh, Shanti Devi wife
of late Paras Nath, Shiv
Govind Singh son of
late Paras Nath Singh,
Hargovind Singh son of]
late Paras Nath Singh,
Ramfakir son of Ram
Charan, Vijay Kumar
son of Rajendra,
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Satyendra Kumar son
of Rajendra, Sushila
Devi wife of Rajendra,
Shiv Kumar son of
Sugriv, Sandeep Kumar
son of Sugriv, Savita
Devi wife of Sugriv,
Munna alias Vinay
Kumar son of Jaiju

306

79

Private

Agriculture

0.072

Udaybhan Singh son of
Mohan Singh, Jai Singh
son of Ramfakir, Daan
Singh son of Mohan
Singh, Diwan Singh
son of Mohan Singh,
Brijlal Singh son of
Ramfakir, Man Singh
son of Ramfakir

307

79/997

Private

Agriculture

0.072

Jai Singh son of
Ramfakir, Brijlal Singh
son of Ramfakir, Man
Singh son of Ramfakir,
Udaybhan Singh son of
Mohan Singh, Daan
Singh son of Mohan
Singh, Diwan Singh
son of Mohan Singh

308

79/998

Private

Agriculture

0.0192

Santosh Kumar son of
Jiyalal alias Zamindar

309

79/999

Government

Naveen Parti

0.0471

Government of Uttar
Pradesh

310

80

Private

Agriculture

0.0132

Arvind son of Amar
Bahadur, Jitendra son
of Amar Bahadur, Dan
Bahadur son of Phool
Chand, Dharmendra
son of Amar Bahadur,
Lal Bahadur son of
Phool Chand, Sarju Dei
wife of Phool Chand

311

|Private

| |Agriculture

0.0133

|Lakshmi wife Jairam

312

82

Private

Agriculture

0.0146

Lalchand son of
Bhagwati Prasad

313

83

Government

Naveen Parti

0.0085

Government of Uttar
Pradesh

314

84

Private

Agriculture

0.0067

Gyanchandra son of
Bhagauti Prasad

315

85

Private

Agriculture

0.0118

Anwar Sheikh son of
Bechu, Qayyum Sheikh
son of Bechu, Dilbahar
son of Chhedi,
Nizamuddin son of
Chhedi, Niaz Sheikh
son of Bechu, Sarfaraz
son of Bechu, Sitara
wife of Bechu

316

|lo1

| |Government

| |Chakmarg

0.016||Govemment of Uttar
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| |Pradesh

317

98

Private

Agriculture

0.0654

Kalluram son of
Munshiram, Lallan son
of Munshiram, Sonkali
Devi wife of
Munshiram

Village: Bandipur

318

10

Government

Aabadi

0.0018

Government of Uttar
Pradesh

319

11

Private

Agriculture

0.094

Sheela Devi wife of
Chandradev,
Chandrabhan son of
Raj Bahadur, Narendra
Pratap son of Raj
Bahadur, Ravindra
Pratap son of Raj
Bahadur, Sanjeev
Kumar son of
Chandradev, Rajiv
Kumar son of
Chandradev, Kunwar
Bahadur Singh son of
Lal Bahadur, Yogendra
Singh son of Lal
Bahadur, Nanhe Singh
son of Lal Bahadur,
Raisaheb son of
Rambharat, Rajesh
Kumar son of
Rambharat,
Shriprakash son of
Rambahadur, Suryapal
son of Rambahadur,
Suryabhan son of
Rambahadur, Virendra
Kumar son of
Rambahadur,
Mahendra son of
Rambahadur, Praveen
Kumar son of
Santbaksh, Rambharat
Singh son of Abhiraj
Singh, Manju son of
Ravindra Bahadur,
Sudhir Son of Ravindra
Bahadur, Vishal son of
Ravindra Bahadur

320

12

Government

Sadak Pokhta

0.356

Government of Uttar
Pradesh

321

13

Government

Sadak Pokhta

0.3197

Government of Uttar
Pradesh

322

14

Government

Sadak Pokhta

0.338

Government of Uttar
Pradesh

323

15

Private

Agriculture

2.5817

Shalindra son of
Satyendra Bahadur,
Pawan Kumar son of
Satyendra Bahadur,
Vishal Singh son of
Satyendra Bahadur,
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Vinay Kumar son of
Satyendra Bahadur,
Pushpa son of
Bhupendra Nath, Ravi
Kumar son of
Bhupendra Nath, Anant
son of Bhupendra Nath,
Kamlesh Kumari
daughter of Ramjeet,
Saurabh Kumar son of
Ramjit, Sanjay Kumar
son of Ramjit, Amit
Kumar son of Ramjit,
Hirdaya Narayan son of]
Bhagwati Prasad,
Awadhesh Narayan son
of Bhagwati Prasad,
Pradeep Kumar son of
Prem Bahadur, Deepak
Kumar son of Prem
Bahadur, Khushboo
daughter of Randeep
Kumar, Anshika
daughter of Khushboo,
Shreyansh son of
Khushboo, Pradeep
Kumar son of Prem
Bahadur, Deepak
Kumar son of Prem
Bahadur, Narayan
Singh son of
Rampratap alias
Ramprasad, Virendra
Kumar Singh son of
Rampratap alias
Ramprasad, Durga
Vijay Singh son of
Rampratap alias
Ramprasad

324 151

Government

Sadak Pokhta

0.202

Government of Uttar
Pradesh

325 152

Government

Sadak Pokhta

0.3197

Government of Uttar
Pradesh

326 153

Government

Sadak Pokhta

0.049

Government of Uttar
Pradesh

327 17

Government

Chakroad

0.012

Government of Uttar
Pradesh

328 18

Private

Agriculture

0.4714

Indrajit son of Shankar,
Pradeep Kumar son of
Amarjit, Pramod
Kumar son of Amarjit,
Maniram son of
Shankar

329 19

Private

Agriculture

0.4744

Bihari son Sahdev,
Rambhal son Sahdev,
Rahul Kumar son
Rajendra Pal, Rohit
Kumar son Rajendra
Pal, Sabhajit son
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Sahdev, Swabhavati
wife Rajendra Pal

330

20

Private

Agriculture

0.0087

Rajwanti alias Jagwanti
wife Sukhdev, Bahal
son Sahadev, Vihari
son Sahadev, Sabhajeet
son Sahadev, Rajender
son Sahadev, Indrajeet
son Shankar, Amarjeet
son Shankar, Maniram
son Shankar,
Swabhawati wife
Rajendra Pal, Rahul
Kumar son Rajendra
Pal, Rohit Kumar son
Rajendra Pal, Pradeep
Kumar Pal son of
Amarjeet, Pramod
Kumar Pal son of
Amarjeet

331

201

Private

Agriculture

0.0809

Mrs Asma Begum wife
of Mohd Salim, Mrs
Shahana Bano wife of
Qayoom Shah

332

Private

Agriculture

0.3566

Trilochan son of Baiju,
Banshi son of
Gajadhar, Murali son of]
Baiju, Murat son of
Baiju, Surat son of
Baiju, Harishankar son
of Sadho, Sharlida son
of Satyendra Bahadur,
Pawan Kumar son of
Satyendra Bahadur,
Vishal Singh son of
Satyendra Bahadur,
Vinay Kumar son of
Satyendra Bahadur,
Shalindra son of
Satyendra Bahadur,
Pushpa son of
Bhupendra Nath, Ravi
Kumar son of
Bhupendra Nath, Anant
son of Bhupendra Nath,
Simla Devi wife of
Ramujagir, Rajendra
son of Ramujagir,
Rajdev son of
Ramujagir, Shyamdev
son of Ramujagir,
Raveena Devi wife of
Vinod Kumar, Riya
daughter of Vinod
Kumar, Shubham son
of Vinod Kumar, Priya
daughter of Vinod
Kumar

333

Private

Agriculture

0.7143

Sudhanshu son of Om
Prakash, Rambahal son
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of Sahadev, Bihari son
of Sahadev, Sabhajit
son of Sahadev,
Swabhawati wife
Rajendra, Rahul son of
Rajendra, Rohit son of
Rajendra, Shalindra son
of Satyendra Bahadur,
Pawan Kumar son of
Satyendra Bahadur,
Vishal Singh son of
Satyendra Bahadur

334

66

Government

Chakroad

0.0104

Government of Uttar
Pradesh

335

Government

Aabadi

0.0205

Government of Uttar
Pradesh

336

78

Private

Agriculture

0.0045

Swaminath son of
Kishore

337

79

Private

Agriculture

0.02

Dharamraj son of
Kalika, Mewalal son of
Kalika, Ramkishun son
of Kalika, Hansraj son
of Kalika

338

80

Common

Agriculture/Naveen
parati

0.1397

Dharamraj son of
Kalika, Mewalal son of
Kalika, Ramkishun son
of Kalika,
Harishchandra son of
Hansraj, Uttamchand
son of Mewalal, Beila
son of Mewalal, Lalli
son Chauthi, Gullu son
of Buddhu,
Government of Uttar
Pradesh

339

81

Private

Agriculture

0.0605

Rajendra Prasad son of
Ramnath, Vinod Kumar
son of Sankatha Prasad,
Satyaprakash son of
Sankatha Prasad,
Sanjay Kumar son of
Sankatha Prasad

340

82

Private

Agriculture

0.0257

Rajendra Prasad son of
Ramnath, Vinod Kumar
son of Sankatha Prasad,
Satyaprakash son of
Sankatha Prasad,
Sanjay Kumar son of
Sankatha Prasad

341

83

Private

Agriculture

0.0013

Dhandei son Kariya,
Sukhraj son Kariya,
Khaderu son Sampati,
Anupama Gupta wife
Balwant Kumar Gupta,
Tufani son Khichdu,
Ramchander son
Khichdu, Vipada Devi
wife Khichdu, Mrs

Nagina son Prakash,
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||Sunil son Khichdu |

|Village: Samodhipur

342

57

Government

Nala

0.0019

Government of Uttar
Pradesh

343

58

Government

Nala

0.0078

Government of Uttar
Pradesh

344

59

Private

Agriculture

0.0068

Dassu, Bhuidhar,
Bhukhal son of
Ramdev

Village: Banwaripur

345

27

Private

Agriculture

0.0444

Kamta son of
Ramnaresh, Mewalal
son of Ramnaresh,
Pannalal son of
Gangaprasad, Parasnath
son of Gangaprasad,
Prem Bahadur son of
Gangaprasad, Brijesh
Kumar son of
Ramprasad, Vakil
Kumar son of
Ramprasad,
Ramsamujh son of
Ramadhar, Ramasare
son of Ramadhar,
Sugreeva son of
Ramadhar, Amarjeet
son of Baliram,
Samarbahadur son of
Baliram, Amravati
Devi wife of Baliram,
Neeraj son of
Samarjeet, Dheeraj son
of Samarjeet, Pankaj
son of Samarjeet,
Sangeeta Devi wife of
Samarjeet, Dayaram
son of Shivjagat

346

28

Private

Agriculture

0.1345

Om Prakash son of Lal
Bahadur, Karma Devi
wife of Ram Singh,
Kunwar Singh son of
Lal Bahadur, Govind
son of Ram Singh,
Dharmendra son of
Suryamani, Phoolpatti
Devi wife of
Suryamani, Mahendra
son of Lal Bahadur,
Mahendra son of
Suryamani, Rakesh son
of Ram Singh,
Rammilan son of Ram
Singh, Ramlagan son of]
Bhabhuti, Lalji son of
Lal Bahadur, Sunil son
of Suryamani

347

37

Private

Agriculture

0.13

Kalawati Devi wife of
Baburam, Amarjit son
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of Baliram, Kedalal son
of Hansraj, Dheeraj son
of Samarjit, Neeraj son
of Samarjit, Pankaj son
of Samarjit, Samar
Bahadur son of
Baliram, Sangeeta Devi
wife of Samarjit,
Amravati wife of Amar
Bahadur, Anil Kumar
son of Bujharat,
Mayalal son of
Bujharat, Mehilal son
of Bujharat,
Radheshyam son of
Bujhart, Hiravati Devi
wife of Bujhart,
Saheblal son of
Bujhart, Lalita Devi
wife of late Ashok
Kumar, Harshit son of
late Ashok

348

38

Private

Agriculture

0.0484

Mangala son of Lautu,
Munshiram son of
Achhevar, Ramjanam
son of Vishnuram,
Satguru son of
Vishnuram,
Rameshchand son of
Indraj, Suvashchand
son of Indraj, Phoolgen
son of Dukhran,
Shriram son of
Dukhran, Vanarasi son
of Dukhran, Shrimati
Pyari wife of Dukhran,
Dhanakku son of
Suchit, Rajdev son of
Hiravan, Sundar son of
Sitaram, Abhimanyu
son of Ramadbhar,
Akawali son of
Ramadhar, Sugrim son
of Ramadhar, Lalta son
of Jairam, Kamta son of]
Jairam, Saheblal son of
Jairam, Baipari son of
Chhavilal, Surat son of
Dular, Murat son of
Dular, Subedar son of
Shimbhu, Sahadeiya
son of Ramlal,
Kripashankar son of
Dharmaraj, Ashok son
of RamAnuj, Bablu son
of Ram Anuj son of
Ashok, Tribhuvan son
of Rama Asare, Sunil
Kumar son of Rama
Asare, Sandeep Kumar
son of Rama Asare,
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Harinath son of Lallu,
Dinanath son of Lallu,
Hemnath son of Lallu,
Rani Devi wife of
Lallu, Pyari Devi wife
of Jagatamba,
Shivkumar son of
Jagatamba, Santosh
Kumar son of
Sheshnath, Sandeep
Kumar son of
Sheshnath, Mandeep
Kumar son of
Sheshnath, Bechulal
son of Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Tribhuvan son of Ram
Asare, Sunil Kumar son
of Ram Asare, Rahul
son of Ram Asare,
Sudama Devi wife
Vishunram alias
Ramkishun. Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun, Amarnath
son of Ambika,
Samarnath son of
Ambika, Anshuman
Maurya son of
Ramsamujh Maurya,
Jugura Devi wife of
Ramsamujh Maurya,
Dilip Kumar Maurya
son of Ramsamujh
Maurya, Shatrughan
Maurya son of
Ramsamujh Maurya,
Sunil son of Phoolgen,
Harilal son of Indraj,
Suresh son of Indraj,
Niranjan son of Samal,
Bechulal son of
Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Bhairavnath son of
Rajaram, Sudama Devi
wife of Vishnuram alias
Rambkishun, Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
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son of Vishnuram alias
Ramkishun

349

39

Private

Agriculture

0.2107

Mangala son of Lautu,
Munshiram son of
Achhevar, Ramjanam
son of Vishnuram,
Satguru son of
Vishnuram,
Rameshchand son of
Indraj, Suvashchand
son of Indraj, Phoolgen
son of Dukhran,
Shriram son of
Dukhran, Vanarasi son
of Dukhran, Shrimati
Pyari wife of Dukhran,
Dhanakku son of
Suchit, Rajdev son of
Hiravan, Sundar son of
Sitaram, Abhimanyu
son of Ramadbhar,
Akawali son of
Ramadhar, Sugrim son
of Ramadhar, Lalta son
of Jairam, Kamta son of]
Jairam, Saheblal son of
Jairam, Baipari son of
Chhavilal, Surat son of
Dular, Murat son of
Dular, Subedar son of
Shimbhu, Sahadeiya
son of Ramlal,
Kripashankar son of
Dharmaraj, Ashok son
of RamAnuj, Bablu son
of Ram Anuj son of
Ashok, Tribhuvan son
of Rama Asare, Sunil
Kumar son of Rama
Asare, Sandeep Kumar
son of Rama Asare,
Harinath son of Lallu,
Dinanath son of Lallu,
Hemnath son of Lallu,
Rani Devi wife of
Lallu, Pyari Devi wife
of Jagatamba,
Shivkumar son of
Jagatamba, Santosh
Kumar son of
Sheshnath, Sandeep
Kumar son of
Sheshnath, Mandeep
Kumar son of
Sheshnath, Bechulal
son of Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of

Shambhu alias




82

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Shambhunath,
Tribhuvan son of Ram
Asare, Sunil Kumar son
of Ram Asare, Rahul
son of Ram Asare,
Sudama Devi wife
Vishunram alias
Ramkishun. Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun, Amarnath
son of Ambika,
Samarnath son of
Ambika, Anshuman
Maurya son of
Ramsamujh Maurya,
Jugura Devi wife of
Ramsamujh Maurya,
Dilip Kumar Maurya
son of Ramsamujh
Maurya, Shatrughan
Maurya son of
Ramsamujh Maurya,
Sunil son of Phoolgen,
Harilal son of Indraj,
Suresh son of Indraj,
Niranjan son of Samal,
Bechulal son of
Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Bhairavnath son of
Rajaram, Sudama Devi
wife of Vishnuram alias
Ramkishun, Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun

350 40 Government Bhita 0.0588||Government of Uttar
Pradesh

351 41 Government Khori 0.0012||Government of Uttar
Pradesh

352 44 Private Agriculture 0.1833|[Mangala son of Lautu,

Munshiram son of
Achhevar, Ramjanam
son of Vishnuram,
Satguru son of
Vishnuram,
Rameshchand son of
Indraj, Suvashchand
son of Indraj, Phoolgen
son of Dukhran,
Shriram son of
Dukhran, Vanarasi son
of Dukhran, Shrimati
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Pyari wife of Dukhran,
Dhanakku son of
Suchit, Rajdev son of
Hiravan, Sundar son of
Sitaram, Abhimanyu
son of Ramadhar,
Akawali son of
Ramadhar, Sugrim son
of Ramadhar, Lalta son
of Jairam, Kamta son of]
Jairam, Saheblal son of
Jairam, Baipari son of
Chhavilal, Surat son of
Dular, Murat son of
Dular, Subedar son of
Shimbhu, Sahadeiya
son of Ramlal,
Kripashankar son of
Dharmaraj, Ashok son
of RamAnuj, Bablu son
of Ram Anuj son of
Ashok, Tribhuvan son
of Rama Asare, Sunil
Kumar son of Rama
Asare, Sandeep Kumar
son of Rama Asare,
Harinath son of Lallu,
Dinanath son of Lallu,
Hemnath son of Lallu,
Rani Devi wife of
Lallu, Pyari Devi wife
of Jagatamba,
Shivkumar son of
Jagatamba, Santosh
Kumar son of
Sheshnath, Sandeep
Kumar son of
Sheshnath, Mandeep
Kumar son of
Sheshnath, Bechulal
son of Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Tribhuvan son of Ram
Asare, Sunil Kumar son
of Ram Asare, Rahul
son of Ram Asare,
Sudama Devi wife
Vishunram alias
Ramkishun. Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun, Amarnath
son of Ambika,
Samarnath son of
Ambika, Anshuman
Maurya son of
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Ramsamujh Maurya,
Jugura Devi wife of
Ramsamujh Maurya,
Dilip Kumar Maurya
son of Ramsamujh
Maurya, Shatrughan
Maurya son of
Ramsamujh Maurya,
Sunil son of Phoolgen,
Harilal son of Indraj,
Suresh son of Indraj,
Niranjan son of Samal,
Bechulal son of
Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Bhairavnath son of
Rajaram, Sudama Devi
wife of Vishnuram alias
Ramkishun, Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun

353 44 Private Agriculture 0.0498||[Mangala son of Lautu,
Munshiram son of
Achhevar, Ramjanam
son of Vishnuram,
Satguru son of
Vishnuram,
Rameshchand son of
Indraj, Suvashchand
son of Indraj, Phoolgen
son of Dukhran,
Shriram son of
Dukhran, Vanarasi son
of Dukhran, Shrimati
Pyari wife of Dukhran,
Dhanakku son of
Suchit, Rajdev son of
Hiravan, Sundar son of
Sitaram, Abhimanyu
son of Ramadhar,
Akawali son of
Ramadhar, Sugrim son
of Ramadhar, Lalta son
of Jairam, Kamta son of]
Jairam, Saheblal son of
Jairam, Baipari son of
Chhavilal, Surat son of
Dular, Murat son of
Dular, Subedar son of
Shimbhu, Sahadeiya
son of Ramlal,
Kripashankar son of
Dharmaraj, Ashok son
of RamAnuj, Bablu son
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of Ram Anuj son of
Ashok, Tribhuvan son
of Rama Asare, Sunil
Kumar son of Rama
Asare, Sandeep Kumar
son of Rama Asare,
Harinath son of Lallu,
Dinanath son of Lallu,
Hemnath son of Lallu,
Rani Devi wife of
Lallu, Pyari Devi wife
of Jagatamba,
Shivkumar son of
Jagatamba, Santosh
Kumar son of
Sheshnath, Sandeep
Kumar son of
Sheshnath, Mandeep
Kumar son of
Sheshnath, Bechulal
son of Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Tribhuvan son of Ram
Asare, Sunil Kumar son
of Ram Asare, Rahul
son of Ram Asare,
Sudama Devi wife
Vishunram alias
Ramkishun. Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun, Amarnath
son of Ambika,
Samarnath son of
Ambika, Anshuman
Maurya son of
Ramsamujh Maurya,
Jugura Devi wife of
Ramsamujh Maurya,
Dilip Kumar Maurya
son of Ramsamujh
Maurya, Shatrughan
Maurya son of
Ramsamujh Maurya,
Sunil son of Phoolgen,
Harilal son of Indraj,
Suresh son of Indraj,
Niranjan son of Samal,
Bechulal son of
Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
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Bhairavnath son of
Rajaram, Sudama Devi
wife of Vishnuram alias
Ramkishun, Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias

Ramkishun

354 45 Government Usar 0.089(|Government of Uttar
Pradesh

355 46 Private Agriculture 0.0244|(Mangala son of Lautu,

Munshiram son of
Achhevar, Ramjanam
son of Vishnuram,
Satguru son of
Vishnuram,
Rameshchand son of
Indraj, Suvashchand
son of Indraj, Phoolgen
son of Dukhran,
Shriram son of
Dukhran, Vanarasi son
of Dukhran, Shrimati
Pyari wife of Dukhran,
Dhanakku son of
Suchit, Rajdev son of
Hiravan, Sundar son of
Sitaram, Abhimanyu
son of Ramadbhar,
Akawali son of
Ramadhar, Sugrim son
of Ramadhar, Lalta son
of Jairam, Kamta son of]
Jairam, Saheblal son of
Jairam, Baipari son of
Chhavilal, Surat son of
Dular, Murat son of
Dular, Subedar son of
Shimbhu, Sahadeiya
son of Ramlal,
Kripashankar son of
Dharmaraj, Ashok son
of RamAnuj, Bablu son
of Ram Anuj son of
Ashok, Tribhuvan son
of Rama Asare, Sunil
Kumar son of Rama
Asare, Sandeep Kumar
son of Rama Asare,
Harinath son of Lallu,
Dinanath son of Lallu,
Hemnath son of Lallu,
Rani Devi wife of
Lallu, Pyari Devi wife
of Jagatamba,
Shivkumar son of
Jagatamba, Santosh
Kumar son of
Sheshnath, Sandeep
Kumar son of
Sheshnath, Mandeep




[T =7 3(ii)]

HILT =T TSI AT

87

Kumar son of
Sheshnath, Bechulal
son of Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Tribhuvan son of Ram
Asare, Sunil Kumar son
of Ram Asare, Rahul
son of Ram Asare,
Sudama Devi wife
Vishunram alias
Ramkishun. Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun, Amarnath
son of Ambika,
Samarnath son of
Ambika, Anshuman
Maurya son of
Ramsamujh Maurya,
Jugura Devi wife of
Ramsamujh Maurya,
Dilip Kumar Maurya
son of Ramsamujh
Maurya, Shatrughan
Maurya son of
Ramsamujh Maurya,
Sunil son of Phoolgen,
Harilal son of Indraj,
Suresh son of Indraj,
Niranjan son of Samal,
Bechulal son of
Shambhu alias
Shambhunath, Pradeep
Kumar son of Shambhu
alias Shambhunath,
Dilip Kumar son of
Shambhu alias
Shambhunath,
Bhairavnath son of
Rajaram, Sudama Devi
wife of Vishnuram alias
Ramkishun, Ramjanam
son of Vishnuram alias
Ramkishun, Sadguru
son of Vishnuram alias
Ramkishun

356 55 Government Rasta 0.0229||Government of Uttar
Pradesh

357 59 Common Agriculture, Bhita 0.0102||Samiullah son of Inna,
Government of Uttar
Pradesh

358 60 Private Agriculture 0.0839|(Kedalal son of Hansraj,

Ramsamuj son of
Ramadhar, Sugriv son
of Ramadhar,
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Tribhuvan son of
Ramasare, Sunil Kumar
son of Ramasare,
Sandeep Kumar son of
Ramasare, Moona Devi
wife of Ramasare,
Amarjeet son of
Baliram, Samarbahadur
son of Baliram,
Amravati Devi wife of
Baliram, Neeraj son of
Samarjeet, Dheeraj son
of Samarjeet, Pankaj
son of Samarjit,
Sangeeta Devi wife of
Samarjit, Ganesh son of]
Anmol, Rakesh son of
Anmol, Phoolpatti Devi
wife of Anmol, Vijay
son of Abhimanyu,
Ajay son of
Abhimanyu, Mrs.
Champa Devi wife of
Abhimanyu, Sonu son
of Pradumn, Shani son
of Pradumn, Amit son
of Pradumn, Mrs.
Premshila wife of
Pradumn, Pyari Devi
wife of Jagatamba,
Shivkumar son of
Jagatamba, Santosh
Kumar son of
Sheshnath, Sandeep
Kumar son of
Sheshnath, Mandeep
Kumar son of
Sheshnath, Amarnath
son of Ambika,
Samarnath son of
Ambika, Harinath son
of Lallu, Dinanath son
of Lallu, Hemnath son
of Lallu, Rani Devi
wife of Lallu,
Bhairavnath son of
Ramprasad, Nisf son of
Jairam, Lalta son of
Jairam, Kamta son of
Jairam, Sundar son of
Sitaram, Ramsurat son
of Dular, Rammurat
son of Dular

|Village: Rattipur

[359 {1009 ||Private ||Agriculture I 0.0138||Latu son of Indrajit |

360 |[1011 |[Private |[Agriculture [ 0.1439|[Lautu son of Indrajit |

361 1013 Government Bhita 0.0278[|Government of Uttar
Pradesh

362 1014 Government Bhita 0.008||Government of Uttar
Pradesh
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1363

1015

|Private

| |Agriculture

0.06||Lautu son of Indrajit

364

1016

Government

Bhita

0.005

Government of Uttar
Pradesh

365

|[1017

|Private

| |Agriculture

0.122

|Lautu son of Indrajit

366

1018

Private

Agriculture

0.0237

Jitendra Kumar Yadav,

Nagendra Yadav, Rahul
Yadav, Vijendra Yadav
son of Shivsahay

367

1019

Government

Chakmarg

0.0293

Government of Uttar
Pradesh

368

1023

Private

Agriculture

0.0213

Asaram, Rajdev son of
Nikhadi

369

1024

Government

Navin Parati

0.0077

Government of Uttar
Pradesh

370

1025

Private

Agriculture

0.0536

Krpashankar, Rajdei
son of Sabhajit

371

1026

Private

Agriculture

0.023

Prema Devi wife of
Dallu, Rajesh Kumar
son of Dallu

372

1027

Private

Agriculture

0.0044

Munni Lal son of
Dalsingar, Lalji son of
Dalsingar, Daya
Shankar son of
Dalsingar, Brajesh
Kumar son of
Dalsingar, Dallu son of
Haridas

373

1029

Private

Agriculture

0.2411

Prema Devi wife of
Dallu, Rajesh Kumar
son of Dallu

374

1030

Government

Chakmarg

0.0086

Government of Uttar
Pradesh

375

1051

Private

Agriculture

0.0187

Princess daughter of
Rajdhari, Laalsa
Rajdhari Pal daughter
of Rajdhari Pal

376

1052

Private

Agriculture

0.0074

Jitendra Kumar son of
Badri Prasad,
Mahendranath son of
Badri

377

1053

Private

Agriculture

0.0006

Rajendra Prasad son of
Anup

378

1054

Private

Agriculture

0.0188

Rajendra Prasad son of
Anup

379

1055

Government

Bhita

0.047

Government of Uttar
Pradesh

380

1056

Government

Bhita

0.0678

Government of Uttar
Pradesh

381

1057

Government

Bhita

0.0043

Government of Uttar
Pradesh

382

1060

Private

Agriculture

0.0249

Mahabal son of
Sitarama, Harkhali son
of Sitaram, Amarnath
son of Mahabal, Pankaj
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Kumar son of Harkhali,
Loknath son of
Baliram, Premnath son
of Baliram, Smt. Indraji
wife of late Baliram

383

[1113

| |Private

|Agriculture

0.0116

|Baburam Son of Khusi

384

1114

Private

Agriculture

0.1678

Tilakdhari alias Triloki
son of Kuber

385

1115

Government

Chakmarg

0.0134

Government of Uttar
Pradesh

386

1116

Private

Agriculture

0.002

Savita wife of Samar
Bahadur

387

1117

| |Private

|Agricu1ture

0.005

[Buddhoo Son of balli

388

1118

Private

Agriculture

0.006

Smt. Prabhavati
daughter of late
Kishore

1389

1119

| |Private

|Agriculture

0.006

|Rajman son of Kishore

390

1120

Private

Agriculture

0.006

Anil son of late
Rajnath, Amul son of
late Rajnath, Sawalti
Devi daughter of late
Rajnath

391

1121

Private

Agriculture

0.0524

Satanu son of
Khelawan

392

1122

Private

Agriculture

0.1905

Ram Swaroop son of
Khaderan

393

1123

Private

Agriculture

0.1113

Rambharos son of
Khaderan

394

1124

Private

Agriculture

0.0355

Rajnath son of Kishore,
Rajman son of Kishore,
Smt. Prabhavati wife of
late Kishore

395

448

Government

Chakmarg

0.0042

Government of Uttar
Pradesh

396

449

Government

Raasta

0.0339

Government of Uttar
Pradesh

397

450

Private

Agriculture

0.2172

Amrish son of Patiram,
Asha Devi wife of
Patiram, Pravesh son of
Patiram, Brajesh son of
Patiram

398

452

Private

Agriculture

0.2902

Chhotalal
Vishwakarma son of
Hubraj Vishwakarma

399

453

Private

Agriculture

0.0146

Chhotalal
Vishwakarma son of
Hubraj Vishwakarma

400

526

Private

Agriculture

0.0147

Smt. Savita Devi wife
of Samar Bahadur

401

530

Private

Agriculture

0.0064

Dudhnath son of Munni
Lal alias Munni,
Shishpal son of Munni
Lal alias Munni, Smt.
Jhura Devi wife of late
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| ” ” || || ||Munni Lal alias Munni |

402 531 Private Agriculture 0.0252|(Bechu Lal son of
Chanrawali, Sarjudei
son of Chanrawali,
Shyambali son of
Kuber, Lochan son of
Panchu, Smt. Ramtaji
wife of late Surajbali,
Smt. Kalavati wife of
Paltu, Ramesh son of
Firtu, Dinesh son of
Firtu, Smt. Kalavati
wife of late Firtu,
Phoolchand son of Jogi,
Shivchand son of
Bhuidhar, Ghurpattar
son of Beni

403 532 Private Agriculture 0.013||Ramjeet, Shaymjeet
sons of Lodi, Bechu Lal
son of Chanrawali,
Sarjudei son of
Chanrawali, Shyambali
son of Kuber, Lochan
son of Panchu, Smt.
Ramtaji wife of late
Surajbali, Smt. Kalavati
wife of Paltu, Ramesh
son of Firtu, Dinesh son
of Firtu, Smt. Kalavati
wife of late Firtu,
Phoolchand son of Jogi,
Shivchand son of
Bhuidhar, Ghurpattar
son of Beni

404 533 Private Agriculture 0.0005|(Bechu Lal son of
Chanrawali, Sarjudei
son of Chanrawali,
Shyambali son of
Kuber, Lochan son of
Panchu

405 536 Government Nala 0.0657||Government of Uttar
Pradesh

406 538 Private Agriculture 0.0238|[Smt. Savita Devi wife
of Samar Bahadur

407 539 Government Chakmarg 0.003||Government of Uttar
Pradesh

408 540 Private Agriculture 0.018|(Bhulni wife of Lochan,
Mrs. Savita Devi wife
of Samar Bahadur

409 541 Private Agriculture 0.006||Dudhnath son of Munni
Lal alias Munni,
Sheeshpal son of
Munni Lal alias Munni,
Smt. Jhura Devi wife of
late Munni Lal alias
Munni, Bhulni wife of
Lochan, Smt. Savita
Devi wife of Samar
Bahadur
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410

542

Private

Agriculture

0.0238

Smt. Savita Devi wife
of Samar Bahadur

411

543

Government

Navin Parati

0.004

Government of Uttar
Pradesh

412

544

Private

Agriculture

0.008

Dudhnath son of Munni
Lal alias Munni,
Shishpal son of Munni
Lal alias Munni, Smt.
Jhura Devi wife of late
Munni Lal alias Munni

413

545

Private

Agriculture

0.054

Dudhnath son of Munni
Lal alias Munni,
Shishpal son of Munni
Lal alias Munni, Smt.
Jhura Devi wife of late
Munni Lal alias Munni

414

546

Private

Agriculture

0.0208

Dudhnath son of Munni
Lal alias Munni,
Shishpal son of Munni
Lal alias Munni, Smt.
Jhura Devi wife of late
Munni Lal alias Munni

415

550

Government

Naali

0.0046

Government of Uttar
Pradesh

416

552

Private

Agriculture

0.0063

Rajesh son of
Tehsildar, Suresh son
of Tehsildar

417

553

Government

Banjar

0.0016

Government of Uttar
Pradesh

l418

|[554

| |Private

| |Agriculture

0.005||Faujdar son of Ramrup |

l419

|l555

| |Private

| |Agriculture

0.1209||Ferai son of Sarvajit

420

556

Private

Agriculture

0.0199

Smt. Savita Devi wife
of Samar Bahadur

421

558

Private

Agriculture

0.045

Chandrabhan son of
late Baalroop,
Chandrashekhar son of
late Baalroop, Lalchand
son of late Baalroop

422

559

Government

Chakmarg

0.0054

Government of Uttar
Pradesh

423

560

Private

Agriculture

0.026

Ramnath son of
Sukhdev

424

561

Private

Agriculture

0.034

Smt. Dhiraji Devi wife
of Jairam

425

562

Private

Agriculture

0.0035

Havaldar son of
Sarvjeet, Ferai Ram son
of Sarvjeet, Manoj
Kumar son of Jildaar,
Rakesh Kumar son of
Jildaar, Akhilesh
Kumar son of Jildaar,
Smt. Shanti Devi wife
of Jildaar, Ghurpattar
son of Beni, Baliram
son of Jagandhu,
Faujdar son of Ramrup,
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Suresh son Tehsildar,
Rajesh son of
Tehsildar, Shyamnath
son of Jairam,
Shobhnath son of
Jairam, Ramdular son
of Jairam, Shyamdular
son of Jairam, Mrs.
Dhirajji wife of late
Jairam, Lalchand son of]
Balrup alias Musai,
Chandrashekhar son of
Balrup alias Musai,
Chandrabhan son of
Balrup alias Musai,
Mrs. Chanra Devi wife
of late Balrup alias
Musai, Lalji son of
Ramnarayan,
Rajbahadur son of
Ramnarayan,
Samarbahadur son of
Ramnarayan, Mrs.
Savita Devi wife of
Samarbahadur,
Baijnath son of
Dayaram, Radheshyam
son of Dayaram,
Rajnath son of
Dayaram, Rajesh son of]
Pyare, Prakash son of
Prabhunath, Mrs.
Gayatri Devi daughter
of Kanchan,
Manikchand son of
Ramraj, Mrs. Putura
Devi wife of late
Ramraj, Ramadhar son
of Bhola, Dudhnath son
of Munnilal alias
Munni, Shashipal son
of Munnilal alias
Munni, Mrs. Jhura Devi
wife of late Munnilal
alias Munni, Hiralal
son of Jagandhu

426

565

Private

Agriculture

0.2514

Fauzdar Son of
Ramroop

427

566

Private

Agriculture

0.0876

Amarjeet son of
Mukhai, Inarjeet son of
Mukhai, Charanjeet son
of Mukhai, Manarjeet
son of Mukhai, Shiv
Prasad son of Mukhai,
Smt. Ramrathi wife of
Mukhai, Sabhajeet son
of Mukhai

428

567

Private

Agriculture

0.0377

Amarjeet son of
Mukhai, Inarjeet son of
Mukhai, Charanjeet son
of Mukhai, Manarjeet
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son of Mukhai, Shiv
Prasad son of Mukhai,
Smt. Ramrathi wife of
Mukhai, Sabhajeet son
of Mukhai

429

568

Government

Banjar

0.0045

Government of Uttar
Pradesh

430

569

Private

Agriculture

0.0052

Havildar son of
Sarvjeet, Ferai ram son
of Sarvjeet, Manoj
Kumar son of Jiledaar,
Rakesh Kumar son of
Jiledaar, Akhilesh
Kumar son of Jiledaar,
Mrs. Shanti Devi wife
of late Jiledaar,
Ramadhar son of
Bhola, Rajendra Prasad
son of Feru, Mahendra
Prasad son of Feru,
Ramkumar son of
Parsottam,Ramasare
son of Parsottam,
Faujdar son of Ram
Roop, Rajesh son of
Tehsildar, Suresh son
of Tehsildar, Lalchand
son of Bal Roop alias
Musai, Chandrashekhar
son of Bal Roop alias
Musai, Chandrabhan
son of Bal Roop alias
Musai, Mrs. Chanra
Devi wife of Bal Roop
alias Musai

431

570

Government

Navin Parati

0.001

Government of Uttar
Pradesh

432

571

Private

Agriculture

0.005

Dudhnath son of Munni
Lal alias Munni,
Shishpal son of Munni
Lal alias Munni, Smt.
Jhura Devi wife of late
Munni Lal alias Munni

433

572

Private

Agriculture

0.0286

Manikchandra son of
Ramraj, Baijnath son of
Dayaram, Radheshyam
son of Dayaram,
Rajnath son of
Dayaram, Baliram son
of Jagandhu, Hiralal
son of Jagandhu

434

573

Private

Agriculture

0.095

Manikchandra son of
Ramraj, Baijnath son of
Dayaram, Radheshyam
son of Dayaram,
Rajnath son of
Dayaram, Baliram son
of Jagandhu, Hiralal
son of Jagandhu
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435

575

Government

Navin Parati

0.0126

Government of Uttar
Pradesh

436

577

Private

Agriculture

0.0075

Bechu Lal son of
Chanrawali, Sarjudei
son of Chanrawali,
Shyambali son of
Kuber, Lochan son of
Panchu

437

579

Government

Khal Utarne ka sthan

0.0016

Government of Uttar
Pradesh

438

624

Government

Naali

0.0036

Government of Uttar
Pradesh

439

626

Private

Agriculture

0.0008

Prema Devi wife of
Ribai, Ramjeet son of
late Ribai, Rambachan
son of late Ribai,
Rikhai son of Lurkhur,
Subhash Chand son of
Ribai

440

627

Private

Agriculture

0.0079

Ramjeet son of late
Ribai, Rambachan son
of late Ribai, Subhash
Chand son of Ribai

441

779

Private

Agriculture

0.0217

Seetaram Teju
Ramsamujh
Gyansamujh Lautanram
putragan Ramnaresh
sukha devi ptni
Ramnaresh Amrish
Brajesh Pravesh
Kharpattu Putragan
Patiraj Asha Devi ptni
Patiram Chhotelal putra
Hubraj Rikhai putra
Lurkhur Ramvachan
Ramjit Subashchand
putragan Ribai Prema
Devi patni Ribai Saraju
Devi patni Mukharan

442

798

Government

Navin Parati

0.0076

Government of Uttar
Pradesh

443

799

Government

Raasta

0.0031

Government of Uttar
Pradesh

444

800

Private

Agriculture

0.142

Gayatri Devi wife of
Kamta, Mukesh son of
Kamta, Ramesh son of
Kamta

l445

|[801

||Private

| |Agriculture

0.1 127||La1ata son of raja

l446

|[802

| |Private

| |Agriculture

0.0875||Ba1vanta son of Raja

447

803

||Private

| |Agriculture

0.0883||Jagdish son of Santalal

448

815

Government

Naali

0.0116

Government of Uttar
Pradesh

449

926

Private

Agriculture

0.4033

Vijay Kumar son of
Dayaram, Rajesh
Kumar son of
Dayaram, Rajnath son
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of Ramdular, Dayaram
son of Ramdular, Ajay
Kumar son of
Ramdular

450 928 Private Agriculture 0.3969||Pandhari son of
Khurbhur, Bachau son
of Khurbhur, Suryabali

son of Khurbhur

451 929 Government Mukhyamarg 0.015||Government of Uttar
Pradesh

452 943 Private Agriculture 0.2232|(Brajesh Kumar son of

Dalsingar, Munni Lal
son of Dalsingar, Lalji
son of Dalsingar,
Shubham son of
Dayashankar, Saurabh
son of Dayashankar,
Hiravati wife of
Dayashankar

453 945 Private Agriculture 0.2828|[Prema Devi wife of
Dallu, Rajesh Kumar
son of Dallu

Village: Ramdattpur

454 123 Government Chakroad 0.0222|(Government of Uttar
Pradesh
455 124 Private Agriculture 0.0178|[Vinay Kumar son of

Subedar, Santosh Rajak
son of Jawahar Lal

456 125 Private Agriculture 0.1699||Lalta Prasad son of
Murali

457 126 Private Agriculture 0.0012|[Babu Ram son of
Murali

458 33 Private Agriculture 0.021{|Govind son of

Budhiram, Pannalal son
of Laujari, Yashoda

daughter of Budhiram

459 34 Private Agriculture 0.03|[Udayanarayan son of
Baburam

460 35 Private Agriculture 0.2275|[Udayanarayan son of
Baburam

461 36 Private Agriculture 0.0124|{Udayanarayan son of
Baburam

462 66 Private Agriculture 0.0231|(Pravesh Kumar Yadav

son of Phoolchand
Yadav, Rita Devi
daughter of Saheb Lal,
Shubham Yadav son of
Saheb Lal

463 67 Private Agriculture 0.0585|(Ganesh son of Lalata
Prasad, Chandravati
daughter of Lalta
Prasad, Rakesh son of
Lalta Prasad, Rajesh
son of Lalta Prasad

|464 ||68 ||Government ||Navin Parati || 0.03||Government of Uttar
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| |Pradesh

465

69

Private

Agriculture

0.0318

Nagendra Pratap son of
Lalchand, Lilavati Devi
daughter of Lalchand,
Vijendra Pratap son of
Lalchand.

466

70

Government

Chakroad

0.004

Government of Uttar
Pradesh

l467

|Private

| |Agricu1ture

0.0875

||Sachnu son of Algu

468

72

Private

Agriculture

0.0985

Usha Devi wife of
Shivkumar, Shivkumar
son of Jokhan Yadav

469

74

Private

Agriculture

0.0003

Jai Kumar son of
Bhagelu

470

75

Private

Agriculture

0.0429

Shiv Kumar son of
Bhagelu

471

76

Government

Naali

0.0125

Government of Uttar
Pradesh

472

78

Private

Agriculture

0.0072

Nisha Yadav wife of
Dinesh Kumar Yadav,
Poonam Devi wife of
Ratnesh Kumar Yadav,
Sanju Yadav wife of
Dinanath

473

79

Private

Agriculture

0.023

Ramdhani son of
Deepchand

474

| |Private

| |Agriculture

0.0634

“Dole Son of Sadlu

475

81

Private

Agriculture

0.2961

Arjun son of Suryabali,
Janardhani Wife of
Nagaram, Nakul son of
Suryabali, Bheem son
of Suryabali, Rajendra
Prasad son of Nagaram

476

82

Private

Agriculture

0.1384

Laxmi Shankar son of
Ram Bali

477

83

Private

Agriculture

0.1048

Shiv Shankar son of
Ram Bali

478

84

Private

Agriculture

0.0639

Ram Prasad son of
Rambali

479

85

Private

Agriculture

0.019

Shiv Prasad son of Ram
Bali

480

90

Private

Agriculture

0.1513

Appu Razzak son of
Nithuri, Avnish Kumar
son of Manoj Kumar,
Iti Razzak son of
Nimai, Usha Devi wife
of Sabhajeet, Kalavati
wife of Lokai, Ganesh
son of Sabhajeet,
Chandan Razzak son of
Nimai, Baby wife of
Lalman, Manoj Kumar
son of Lokai,Manoj
Rajjak son of Nimai,
Mahesh son of
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Sabhajit, Manju Devi
wife of Lokai, Ruchi
wife of Lalman,
Shobhnath son of
Lokai, Sabhajit son of
Lokai, Sarvesh son of
Manoj Kumar, Sanjit
Rajjak son of Nithuri

Total”

32.1163|| |
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